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Tile Lok Sabb. fe-as.embled after Luuth 
at fi,e .Ioutes pal' Fourteen of tbe Clock. 

(Ma. DBPUTY SPEAKER In the Chair) 

DISCUSSION ON ETHNIC' PROBLEM 
OF TAMILIANS IN SRI LANKA 

{EII,li,h] 

MR. DEPUTY SPEAKER = Now, we 
take up Agenda Item No. 13--Discussion 
UDder Rule 193. Shri Bbattam Srirama-
fY'urty will initiate the discussion. 

SHRI BHATTAM SRIRAMA MURTY 
(Visakhapatoam) : Mr. Deputy Speaker, Sir, 
at the outset, I record nly sense of protest 
aaainst the way in which the militant Tamil 
leaders of Sri Lanka are treated in Tamil. 
oadu by the State Government and at the 
instance of tbe Government of India. 

PROF. MADHU DANDAVATE 
(Rajapur): Witb the concurrence of tbe 
Centre ... 

SHRI BHATTAM SRIRAMA MURTY: 
They are leaders of a freedom movement. 
They are fighting for their own home-land, 
Tbey are fighting for right of self.determl-
nation. You may agree or not; they have 
put uP not onfy a strong fight but also they 
have shown an unprecedented bravery, 
valour and tbey have undergone untold 
sufferings and hardships. They have made 
areat lacrifices. These freedom fighters today 
are in a 'position to form the Government 
In tho North of Sri Lanka. They can have 
their own civil administration. They can 
bave their own Secretariat. They can set 
up their rural Courts. This is the position 
to wbich they have arrived at 'oday. Those 
leaders are now treated in a shabby manncr 
in tbe. State of Tamilnadu, by arresting 
them; interrogating them; detaining them in 
their own houses just like ordinary criminals. 
Thil is unbefitting. This is highly repre-
hensible. 

SHill P. KOLANDAIVELU (Gobichetti· c 

p.layam): Sir, as for as Tamil Nadu is 
concerned, we are treiJting them as guests. 
with dignity and honour. ' 

SHRI BHATTAM SRIRAMA MURTY: 
If.l '0)' casr, ~ou ,re llavinB your S~f. My 

. feeling is tbat you are all acting at the 
behest of tbe Government of India. There-
fore, they are all arrested there. 

f'ROF. MADHU DANDAVATE: Per-
baps be means that hospilaJity is due to 
tbem; hostilities are due to tbe Centre. 

(I "t~'rupllon$) 

SHRI BHATTAM SRIRAMA MURTY: 
This is unfortunate. This is unprecedented. 
This is detestable; reprehensible. NotbinB 
more I can say about this. The main 
point is this. I t is said that tbe Ccntre 
has nothing to do with this episode. It is 
only the Police action by the State Govern-
ment. The Centre wants to absolve itself 
of an responsibilities for tbis. This il 
worse. Can anybody take this version for 
granted? The international community 
exercises its wisdom. Nobody is prepared 
to take this version of the Government of 
India for granted. In this connection I 
would like to read a news item which bas 
appeared in the Times of India. They call 
it 'Operetion Disarm'. This is not (or any 
criminal act of anybody. This action is 
meant (or disarming the militants. This 
is ca1led 'Operation Disrarm'. The paper 
bas also said that the disarming operation 
of the militants bas obviously taken place 
at the instance of the Centre. The Centre 
is very much in the picture. My friend Mr. 
Kolandaivelu may have said something. 
But they are acting on behalf of the Central 
Government. I am squarely bJaming the 
Centre. The Government of Tamil Nadu 
are now acting as per the instructions of 
the Government of India. May I also 
refer to a Press report in tbe Hindu by no 
Jess a person than Sbri G. K. Reddy, a 
veteran, seasoned and senior journalist? 
Having so much of access. to the Prime 
Minister and to the highest circles of 
administration. He has stated : 

"The Centre is understood to have 
directed the Tamil Nadu Govern-
ment to place a number of Sri 
Lankan Tamil militant leaders under 
house arrest until the end of tbe 
Bangalore SAARC summit for security 
reasons." 

Everybody is of abe same opInion. Ie has 
been done obviously at the instance of the 
Qov~r~Qle~t Qf ! n~~~ ~nd perhaps in c;:oR-
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lultation with them: tbey had initialed 
actlon because of tbe Government of Iodia. 
Not only that, it is also stated here: 

"It was decided by them .•. " 

That is .. the Prime Minister and lhe Chief 
Minister during the latter's recent visit 
here: 

"It was decided by them yesterday 
wben they met in Delhi to confine 
these Tamil militants to their homes 
until tbe conclusion of the SA ARC 
Conference. " 

What does it go to show ? Everybody 
is of tbe opinion that tbe Centre bas every-
tbing to do. When you act you hold 
yourself responsible for your action. Wby 
do you adopt this ostrich policy? Wby do 
you lhink that the whole world is also 
sleeping when you are asleep? It is wide 
awake, with eyes wide open. They are able 
to understand what is what. Therefore, let 
not the Government adopt this kind of 
attitu Ie. Let them take up a stand, strong, 
stiff, stern, definite. deliberate and bold and 
let them hold themsdvcs responsible for 
that. We will appreciate that. Whether it 
is right or wrong, it does not matter. They 
must have the courage of conviction and 
take action. That is what is wanting from 
the beainoir.g. That is how this issue has 
been dragging on for years together. It is 
very unfortunate. There is no Minister in 
the Mmistry of External Affairs who is 
so1ely anj mainly reltponsihle and in charge 
of Sri Lanka issue. Number of Ministers 
may come and go. It is a different matter. 
After all, Cabinet is a pack of cards in the 
bands of the Prime Minister. He can 
shuffle and r~shume. it as he pleases. We 
canDot question it. He can do that. A 
number of Ministers in the Ministry of 
External Affairs may come and go. What 
I. want is. exclusively for. dealing with this 
question of the problem of Tamils in Sri 
Lanka, let there be a Minister, devoted 
entirety, fully and solely to this problem and 
let him be made responsible for that. 
Otherwise, it will be difficult for anybody to 
show results. 

There is a very unfortunate situation 
where the Je~der~ of tb,e ra~il Moyemefit 

are arre6ted. It has a demoralising effect. 
It will certainly hamper tbe prolrCS8 of tbe 
negotiations and everytbinl else. Witbout 
these militant Jeaders, you will not be able 
to continue negotiations and achieve a last-
ing solution. I t is impos$ible. You must 
realise tbat. Tbe TULF leaders bave dODO 
their very best. I coDaratul.te them and 
I tbank them for tbat. they bave helped 
the Government of India, tbey have CO-
operated with them; whenever tbey wanted 
ahem, they participated in tbe discussions 
and negotiations either in Tbimpu or in 
Colombo even at tbe cost of losing tbeir 
owo goodwill among the people; some of 
the militant leaders of Sri Lanka did it. But 
what is happening today? Wbat has 
happened to them? They have now 80ne 
to .he background. Unless tbe militant 
leaders also 1ake part in the oeaotiatioos, DO 
solution is possible. Not only this Govero-
ment but the Government of Sri Lanka 
also realised this. Therefore, tbey must be 
made a party to tbe negotiations. Without 
their participation, no lastin, solution is 
possible. Under tbese circumstances, I 
question: this is the treatment which you 
want to give to them. That is why I cal" 
it unfortunate, it i~ reprehensible. The 
f'!oint is this. As €l matter of fact. tbe 
Centre may have two objectives. One may 
be that in the coming SAARC meeting, tbe 
Prime Minister Shri Rajiv Gandhi may hold 
discu~!;ions with Mr. Jayewardene to pavo 
the way for further negotiations, discussions 
and thing'> like that. He wanted to placate 
~1r. Jayewardene. That may be ooe reason 
pos~ibly. The other reason is that tbe 
Centre mny want to force the militant Tamil 
leaders to agree to go to the l1egotiatioll 
table. ' 

Let me examine the first one namely, 
Mr. Jayewardene's attitude and tbe possible 
outcome of fu~ure negotiations at tbe 
SAARC summit at Bangalore. Sir. I bave 
no hope whatsoever that anything worth-
while will come out of this because of tbe 
attitude of Sri Lanka which is very clear. 
Sri Lankan are following a palticular 
p~ttern. They want military action aDd 
military solution first and laCer a political 
solution. If you don't want this. tbey 
want to combine both military action and 
politica1 solution simultaneously. They 
want to conduct operations asaiast tbe Sri 
~~tln~a$l Tamilst use yio),m~e, ~ill ~s mao, 
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.s possib Ie. do whatever tbey waot and tben 
request t bem to come to the negotiation 
table. Th at is the pattern that is being 
foUowed by them. 

In the Bangalore SAARC meeting 
possibly what I visualise is that, please mark 
my words Mr. Minister, Mr. Jayewardene 
will have a word of advice from the Prime 
Minister of India. He has already said 
tbat "he is like my grand-son". He would 
say that "you have already done enough, 
you have already made a beginning, you 
have now to mount pressure against the 
militants and dismantle their camps further 
in order to achieve more. Then only there 
will be a lasting peace.u Mr. Jayewardene 
may tender similar advice. 

[ Tran~/atlon] 

SHRI BAPULAL MALVIYA 
(Shajapur): Mr. Deputy Speaker, Sir, is 
tbe bon. Member aware of the facts or is 
it something imaginary? Is this the 
way? 

(Interruptions) 

(English) 

SHRI BHATTAM SRIRAMA MURTY: 
The men aod materials are moviog towards 
tbe north. The troop movement is already 
towards Jaffna. Therefore, soon after SAARC 
meeting is over, the bombardment will take 
place, people will b~ destroyed, villages will 
be ravaged and totally destroyed. That 
will happen. That will be tbe outcome 
of the SAARC so rar as I could under-
stand. 

May be, it is a flight of imagination as 
my friend would like to put it. Let me see 
how the future events will turn out to be. 
Afterall, it is a question of trends of 
history with the help of which we may be 
able to see what is goina to happen in 
future. This is the trend which is already 
available. The portents are ob"ious. 

May I now say for the benefit of the 
Minister tbat on 1st June 1985 when 
President layewardene was here in Delhi 
for negotiations, for discussion with our 
Prime Minister, at that time what happaned 
in Sri Lanka? Hundreds of villages were 
demolished and destroyed. They were aU 
P1rl' t9 'llQi~ila.~ ,~e T.mil populat~oD of 

Sri Lanka. One of my friends whom I bad 
occasion to meet recentJy said that S6 
members of his family-aJI relations were 
done to death in the course of two hours. 
Men and women were mercilessly 
massacred. Nobody could help. When 
an that was done, Mr. Jayewardene was 
here at Delhi to participate in negotiations. 
On June 18th, after completing all the 
demolition operations, he said "ceasefire". 
That was cleared. What is the use? 
Please see wbat bad bappened. The same 
thing will be repeated again after SAARC 
meeting. That is my apprehension. I 
can't say much more. Probably J cannot 
read more. I am not a seer, I am not a 
prophet. I cannot foresee what is going to 
happen; but the course uf history shows tbe 
trends and it is for us to read from 
tbem. 

So for as militants are concerned what 
is the position? Government of India may 
try to coerce them to bring them to tbe 
conference table. If so, this is not the way 
to achieve this objective. I would like to 
differ. My own feeling is that they may 
like rather to pack up, lock stock and barrel 
and leave this land and go to tbe shores of 
their own country, shed their b100d and 
die, if necessary, rather than being 
humiliated in tbis country. You please do 
not throw self-respecting leaders to that 
sen~e of desperation. I hope this will not 
happen. It should not happen too. I 
want th-:m to come to the negotiating table. 
I want a lasting solution to be achived 
through discussions and negotiatjon~. 

Mr. Chander Hasan and his friends are 
on a relay fast. Their counter .. parts are 
wedded to something different. So 
what is tbe alternative for them? ]f they 
want to go on in a p~nceful fashion conduct-
ing negotiations will it result in something 
substantial 1 Therefore, we cannot say 
what is correct and what is not correct or 
what is good aDd what is not good. I can 
only recall at this moment what Mahatma 
Gandhi had once said. He was an exponent 
of the creed of non·violance. Even tben 
he had said that he preferred violence to 
cowardice. He had said if you do r,ot kill 
somebody at least get killed for a cause. 
Therefore, they are left with no option. 
The militants are there. They are in the 
focus because of the action of the Govern .. 
~eDt of lndi .. ~ The .. rrost 9f mjJit~llt8 ip 
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Tarnil Nadu is traced to law and order
problem Is it a mere law and order
problem? If it is a law and order problem
then those people guilty on an offence may
be put behind the bars and action taken
against them. But that is not what has
happened there. All the leaders of the four
militant organisations were simultaneously
arrested and their offices raided ar.d their
arms and weapons seized. All of them
were arrested. I am told they are under
house arrest. This is what has happened
at Ching'eput, Tiruchirapalli, Tbanjavur,
Salern, Ramanathapurcm, etc. This is a
concerted, deliberate and pre planned
action. III tbe process my apprehension
is that we are exposed. Government of
India is exposed, All along we bad held
the view and told other countries that there
is DO militant camp here in this country.
We are not harbouring them. There are
DO Tamil militants stationed in this country.
They are not operating from here. But
now what do (he pre-s report'; say ? The
press report> say that a large quantity of
arms and ammunition seized which included
SAM missiles, roc'cet launchers, AK 47
automatic and seml-autornatc guns, two
inch mortars. hand grenades and rifles.
That means you are harbour ing them. In
this process we are exposed. With what
face you will put forth any proposal before
Shri Jayawardene who is coming to auend
the SAARC meeting? My point is if you
wanted to do that you cout.! have done it
in a silent manner. This is not ihe way
to do things. I <10 not know why
Government has 10,( the sense of propor tion
and sense of understanding of the dynamics
of international politics. Who t reflection does
it cast? Is the world not aware of what
is happening here and what conclusion the
other countries would draw from this?
If the Government of India thinks that Sri
Lankan Government will be satisfied with
this, you art! mistaken. you will be surely
disappointlld. Athularhmudali, the Nation-
al Security Minister has come forward with
a statement 111:It the militant leaders were
just arrested and released 3ft· r a few hours.
He is not satisfied with this. He says:
"My view point was vidicatcd; my version
was proved." Now, vou want to strengthen
the hands of the Sri lank an Government.
It is a very sorry picture that you are
prC!!elltios to tbe world.

Apart from this, what do the Human
Rights Commission say? As late as
October 3, a large number of Tamil civilians
were massacred and thousands rendered
homeless by SIi Lankan army in the coastal
belt of Trincowa lee. What does the report
in the Hindu say? It says:

"Over a thousand army and navel
personnel launched a combined attack
from land, sea and air on civilian
targets destroying hundreds of houses.
schools, and tamples, The troops
indulged in a frenzy of arson, loot and
rape. Innocent people were rounded
up and slaughtered. Air Force planes
started bombing villages in a search and
destroy mission."

Can you stop this? This has been happening
mercilessly and continuously.

Apart from the need for your coming
to the rescue of the unfortunate Tamil
brethern in Sri Lanka, I would like to ask
what you have done for the fishermen of
this country?

Could you get compensation for them?
Did you insist for that? No compensation
bas been paid to Indian citizens who
suffered lossess and damage in Sri Lanka
in ) 983. Nothing has been done for them
so far.

Then, the London based Amnesty
International, which is the 1977 Noble
Prize winner, charged that the Sri Lankan
Government was not taking any action to
clarify the fate of more than 300 Tamils
who are alleged to have been
abducted. The Human Rights Organization
in a letter to Athu!athmudali, Minister of
National Security said that Colombo should
now consider inviting 'UN Working Group
on Disappearances' to exrnine these cases,
but it had no response. The Amnesty
International said that the Sri Lanknn
Government have not taken any action to
clarify 272 cases. This is continuing and
will continue. There is no other go. You
have to put up with this. Can the
Government stop this rampage? Can tbey
do anything ?

What do the Tamil leaders want? They
want the women, children and others should
not be done to death, they want that their
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womenfolk should not be' abducted and 
raped; tbey want protection for their own 
Ufe. Do tbey waDt anytbiol more ? Can 
)'ou do this mucb? You cannot do that. 
In tbat case, is it a futile exercise that you 
have been dojD8 all tbe time? Sbri Natwar 
Singb bas had a lona stay in tbe Ministry 
of External Affairs. He is a good man and 
1 wisb tbat be may be able to do something, 
It is not a question of dealing with 
Sri Lanka alone. Britain, Cbina, Italy, 
South Africa aDd United States of America 
bave been supplying Sri Lanka with various 
kinds of arms and equipment which bas 
been used to oppress Tamilians. Israel bas 
also provided army experts; Britain's channel 
islands are supplying the Colombo regime 
with mercenaries. Sri Lankan troops are 
trained in Pakistan. Israel sent a fleet of 
naval craft. Now Sri Lanka wants warships! 
On top of all this, comes the news that the 
US Stale Department has decided to include 
Sri Lanka in tbe list of couDtries entitled 
for aid to deal with terrorists. Most of tbe 
military aid to tbe extent of several billions 
80 to Ceylon already. 

So Sir, it is time tbat India takes it up 
with the United States of America in all 
8f'riousness. America should be told that 
any military assistance to Jayewardene will 
have the effect of unleashing a reign of 
terror on Tamils and it would be considered 
au unfriendly act and it wilJ sour our Indo-
US relations. 

Jayewardene now says that be will stop 
food supply, electricity supply and so on. 
He insists that the Government of India 
sbould pledge itself to cooperate fuHy with 
tbe Sri Lankan Government with a view to 
briDS about a rapproachment 
or settlement and bring tbe 
militants to their feet. What is all this? 
How absurd tbis proposition is t Unless 
there is total ceasetire. unless there is 
complete unanimity af; far as ceasefire is 
concerned, it is impossible. What is it that 
tbe Friends of EEAAM are fasting here for? 
What is their demand? They want that the 
indiscriminate arrest of Tamils should be 
stopped. They want tbat the indefinite and 
endless incarceration of Tamils should be 
stopped. They want tbat the torture of 
Tamils sbould be stopped. They also want 
that destruction of Tamil villages and places 
of wonbip sbould be stopped aod they want 

tbat summary IdlJiols aqd rape sbould be 
stopped. This is tbeil,f demand and they 
want nothing more tban tbis. 

Even under the Terrorists Act, four 
categories of people are kept in prison. 
Their cases were reviewed and re-examineJ 
by experts, for instance by tbe Attorney 
General aod the Advisory Board. Those 
people recommended that tbey may be let 
off because there was no reason and 'beir 
imprisonment was unwarranted. So their con-
tinued imprisonment is baseless and meaning-
Jess, and they have been advised by their 0\\ D 
authorities that tbese people may be released. 
Even then, tbey do not release tbem and 
about 1050 persons are still there and about 
4500 people are now rotting in jails. Can 
you do anything for them? Can you !leJp 
them in any manner? If you will not be 
able to do anything for them, then nothing 
else can be done. 

So far as the stand of the militants is 
concerned, they have got valid reasons. They 
visualise certain difficulties after tbe packase 
of proposals are out forward. Now our 
friend, the young Minister Shri Chid6mbaram 
did very well. He went to Colombo at a 
time when we all felt that it was a dead end 
and there was a stalemate. At that time 
he went there and he had a round of 
discussions and certain formulations were 
proposed. This was followed by two rounds 
of discussions. We hoped that further 
discussions also might follow. So, now the 
question is a matter of debate and 
discussion. 

The main thing is that the proposal 
provides for separate councils for Northern 
and Eastern provinces. The miJitants 
wanted that the two provinces may be 
combined. Earlier they said about only 
one. Now tbey bave stated that two of 
tbem should be combined. This is tbe 
point. They feel tbat there is contiauity 
and there is majority of Tamil people in 
tbese two provinces and since these two are 
knit together by bonds of friendship, kinsbip 
and friendJy relations and in every manner, 
they feel tbat the two provinces should be 
combined together. According to the 
present formulation, tbe Centre bas tbe 
right to dispose of land for irrigation at nd 
land development programmes. In t bis 
reaard they bad some bitter experien,e in 
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the past. With a view to reduce Tamil 
majority in certain pockets, they will 
forceabJy settle some Simbalese Persons in 
those areas. This. is tbe practice. Therefore, 
they said that this would not do" This 
question of land settlenlent, develop-
ment and selling of land should vest with 
tbe State Government only, i.e. the 
provincial Government. Tb is is what tbey 
have said. 

Then, again, the Parliament there has 
got powers to legislate on subjects within 
the jurisdiction of provinces. This again is 
not acceptable to them. 

The President bas got the sweeping 
emergency powers. In the name of la\\' and 
order, the Centre has got over-riding powers. 
Therefore, Sirt they say, the proposals are 
inadequate. They fail to meet the basic 
aspirations of tbe people. Therefore, tbey 
have totally rejected, the premises on wbich 
tbe proposals are made. They have 
inalienable right for their own homeland. 
They should have a right of self-
determination-the devol ution of powers-
as in the case of India. J t does not hold 
good in respect of Sri Lanka because that 
happens to be racist regime. It is merciless 
and ruthless in its dealings with Tamils. So, 
tbat being the case, there is some point in 
tbat and that bas got to be debated, 
discussed and thrashed out further, in what-
ever manner possible. Therefore, you 
strengthen the hands of tbose people and do 
not break their backbone, you do not break 
their morale and you do not shatter tbe 
hopes of the people by re!l;orting to 
unfortunate methods. What has bappened 
to the people, who are now taking refuge in 
other lands? Sir. people have taken refuge 
in European countries-Sri Lao¥an, Tamils. 
What is happening to them ? They are 
everywhere told that they are unwelcome. 
In country after country, they are being sent 
out. They are not even given the status of 
refugees. It is very unfortunate. Are you 
doing anything about tbis? Can you help 
them '1 Can you at least be1p confer 00 them 
the statu~ of refugee? That is also not done. 
Thousands of young Tamils from ~rj Lanka 
have been arriving in Europe-SO.OOO of 
them are there. They just came in from 
El(,t Germany-and most of them are in 
the age group of 18 to 35 years. West 

Germany bas the bishest number-22.000. 
Tbey start from Colombo. Throuab Blat 
Germany, tbey have arrived in Western 
Europe with no money, with no luuase but 
with a lot of couraae. Sweden is sendiog 
the Tamils away from its borders. Switzer-
1andt traditionally, the home for tbe refugees 
is exceptionally harsh towards Tamils. Tho 
homeless are given tokens instead of money 
in certain shops. They are kept out of 
the main stream.. They are treated like 
pariahs-They are asked to leave tbe 
country. 

Sir, in West Germany. Netherlands, 
Sweden and Belgium. tbey are not sranted 
refugee status. In Netherlands, there was a 
Parliamentary debate on the Tamil problems. 
3500 Tamils were told that they are at tbe 
end of their holiday and they sbould leave 
now. This is tbe position. Therefore we 
sbould help tbem. That being the case of 
the refugees in other parts of tbe world, do 
you want tbe same situation to obtain in 
this country also 1 You will have to stop 
tbis. This cannot go on. 

(Transl atlon) 

SHRI SHY AM LAL Y ADA V 
(Varaoasi) : Mr. Deputy Speaker, Sir, tbe 
way Shri Bbattam initiated tbe discussion on 
this issue, it appeared that he did not want 
to realise the gravity of the situation in tbe 
right perspective. He objected to tbe 
searches made of the refugees in Tamil Nadu 
but be himself said that arms had been 
recovered from them and he was speaking 
against it. I am of the view tbat it is 
basically a question of law and order which 
Tamil Nadu Government bas tried to solve 
in its own way, which to my mind is tbc 
correct one. We are aware that tbo 
conditions in Sri Lanka are quite difficult 
and also how a state of confrontation 
developed between the people of Tamil 
origin and tbe Sinhalese. I will come to 
that subject later OD but it is true tbat tbe 
situa tion in Sri Lanka is quite grim and 
about 1,50,000 people have migrated to 
India and are living in Tamil Nadu. Wo 
can very well imagine the burden which bas 
fallen OD tbe Tamil Nadu Government or 
Government of India, but this wilJ bave to 
be conceded that tbe foreigners who flee to 
J ndia, either due to some crisis or as a result 
of atrocities committed 00 tbem, have lomO 
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responsibility. Tbcy should seo tbat tbey 
do Dot disturb the peace and law and order 
of tbo country in wbicb tbey take refuge aDd 
do not pose any challenge to the 
administration. We bave been observing 
iofiabtina among their different factions 
resulting in murder of one person. Keeping 
this in view, I think there was no other 
alternative before the T &11llil Nadu Govern .. 
ment but to take stern action to maintain 
tbe law and order. Action taken by it bas 
been praised by everyone but it in no way 
means tbat anyone in this country supports 
the action of the Sri Lankan Government. 
It is true that ever since we got independence 
say since 1950 differences between tbe 
Sinhalese majority and the Tamil minority 
bave been surfacing and tb~re have been 
clasbes between the two communities. Later 
on, in 1956 with the declara tion of tbe 
Sinhalese as the official language there, we 
are aware hON the Tamil speakiog people 
were discriminated against. All this resulted 
in riots which after 2 years assumed serious 
proportions resulting in heavy Joss of life 
and property. In addition to the language 
issue, Tamils' grievance regarding discrimi-
nation in the matter of jobs is also genuine. 
Even in areas like East and North provinces 
which are pre-dominantly Tamil areas, 
efforts were made to settle sinhalese there 
gradualJy so that with the passage of time 
tbeir minority may be converted into 
majority. No one could bave accepted such 
a situation. With the same end in view, 
tbe Buddhists of other provinces. who are 
in majority, were given a special status and 
were also given preference in the matter of 
education and jobs. From this it was felt 
that Tamils were being neglected in every 
field and were also being deprived of their 
rigbts. It was natural for tbe Tamils to 
harbour a sense of insecurity and a ppreben-
sion. Sri Lankan Government should have 
tired to resolve tbe issue. But what we see 
16 tbat the steps taken by the Government 
of tbat country to resolve the issue bad 
adverse effect and tbe problem, instead of 
beiDI solved, became aggravated. TerribJe 
carnaae took place there and the attention 
of the world was drawn towards them. It 
was universally condemned and in our 
country aho, widespread resentment was 
expressed against it because these Tamils 
were of Indian origin. May be they ha,:! 
10lle tbere hundred years ago or in Ctrtain 
parts even thousand ycars aBO but their 

languaae and culture is common witb us. 
Therefore. it was natural that tbero was a 
widespread resentment in our country and 
tbe peopJe pressurised the Government to 
take initiative in this matter. The Govern-
ment of India played a prominent roJe in 
resolving tbe Tamil problem and tbe results 
bave been very encouraging. These have 
made a good impact. We know that Sri 
Lankan Government wanted tbat tbe 
disturbances should be quelled with police 
force and by use of arms and they used the 
force so brutally that not only in our 
country but also in the entire world there 
was outcry against it and the people 
condemned it. Now a lot of progress bas 
been made in meeting the demands of tho 
Tamils. Tamil organisations want to 
establish their own State .. Eelam. under Sri 
Lankan Government. The Sri Lankan 
Oovernmen t was not at all ready to concede 
it. But ever since the Government of India 
started taking interest and talks were he1d. 
the results seem to be quite encouraging. 

In tbe beginning Sri Lankan Government 
was not at aU ready to bold talks, '0 come 
to tbe negotiating table because it wanted a 
military solution and not a political solution 
of the prob1em. But the efforts made by 
Government of India to solve the problem 
broke the deadlock and a dialogue was 
started. Our Prime Minister had said in 
tbe very beginning that tbey do not want to 
jeopardise the sovereignty and unity of the 
country and want a settlement with the 
above thing in mind. Jt was a test of our 
diplomacy to brioS round different Tamil 
factions as wen as Sri Lankan Government. 
The Government of India gave a good 
account of itself by takiDg interest in tbe 
negotiations with both the parties. 

Sir, as I had said earlier. Tamils want 
an autonomous province of their own in 
Sri Lanka. Talks were held in Tbimpu in 
June 1985 and later OD in De'hi. These 
talks did not make much headway. 
Subsequently. our Minister of State Shri 
Cbidambaram went to Sri Lanka in a 
situation wben both the sides bad almost 
closed the doors for taJks. But after bis 
visit and efforts, the negotiations have started 
again and r.ow Sri Lankan President Shri 
Jayawardenc bas submitted a proposa J' W}, 'C" 
sbows that he is ready for deceDtralj~~itl(Jll 
of power. They waDt to .et up couDcil. 
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there and want to bold elections in tbe 
provinces 00 the basis of proportional 
IcpreaentatioD in whicb tbe majority party 
will form the Government with its leader as 
tbe Chief Minister. Wbat powers should 
be given to tbe Regional Council or tbe 
Provincial Council, tbat is still under 
dispute. 

Sbri Jayewardcne bas also talked of 
givins some limited law and order powers as 
well as land rights but he does not want to 
give any right about tbe crown Ja[ld. The 
Central Government or tbe Unitary Govern-
ment there wants to keep many rights about 
this land with itself. Similarly, tbey do not 
waot to give all tbe rights of law and order 
to tbe Tamils. 1 think talks can be be.ld on 
these issucs also. 

The differences between the two sides 
arc only about tbe formation of the Govern-
ment. Sbri Ja),cwardcne wanls that for tbe 
purposes of elections. Northern and Eastern 
Provinces should be treated as separate units 
and that separate council should be esta· 
blished for each province whereas the Tamil 
organisations want that these should oot be 
separated but should be treated as a single 
unit because the Tamils are in overwhelming 
majority in the Northern Province and in 
the Eastern, Province Sinhalese as well as 
Muslim population is also tbere. That is 
why Shri Jayewardene wants to keep tbem 
as separate units but the main demand of 
tbe Tamils is tbat tbe Northern and the 
Eastern Provinces should be merged into 
one. This is tbe fundamental difference 
between tbe two sides that has emerged. I 
think tbere is sufficient possibility of a 
solution of the problem and tbe way our 
Government is carrying on the talks, I think 
the re~utts will be encouraging. 

We should keep this thing in mind that 
at present tbere are about S Tamil factioDS 
involved in thc negotiations and they may 
be baving some differences. Some of tbem 
may be wi11ing to ·consider this proposal 
while others do not agree with it or ratber 
are against it. So what is required is to 
discuss tbis proposal further to decide the 
dcvelution of power i.e. what should be the 
eX!('nt of regional autonomy and in what 
way local and regional public bodies should 
bo constituted and witb wbat po"",crs? The 

Tamils bave apprehensions that in futore 
tbey can be suppressed by the Government, 
their riabts can be trampled and they can 
be discriminated against. If thcy are Dot 
provided with tbe required protection, tbeD 
bow can these apprehensions be allayed 7 
Can these apprehensions be allayed? For 
this we shall have to see that tbe decisions 
taken, the changes made in the constitution 
by Sri Lankan Government or tbe Govern-
ment orders issued in this direction arc so 
worded that the apprehensions of Tamils are 
completely alJayed. 

This is the need of the bour. The 
Tamils were incarcerated in larger number 
and butchered by branding them as terrorits. 
But it is no use repeating these incidents 
as it would serve onJy to inflame their 
feelings but would not be helpful in fioding 
a satisfactory solution to any problem. 

Therefore, whatever happened was 
unfortunate and improper which we shall 
have to forget. We shall bave to create 
circumstances which may be conducive for 
finding a solution to the present situation. 

My colleague, Shri Bhattam bas said 
that this action was taken in Tamil Nadu 
in view of the impending talks with Sbri 
Jayewardene who is scheduled to visit tbe 
country. To my mind, this is a wrona 
assessment of the situation and he is not 
doing justice to the problem. Tbis was only 
a question of law and other tbere and I 
think the Government of India has Dotbins 
to do wHb it. They have not given any 
sucb information on tbe basis of which 
he has reached this conclusion. 

The bon. Minister would clarify it while 
repJying but prima facie there seems to be 
no trutb in it. Tb~ Tamil Nadu Govern-
ment has also clarified this tbing. They are 
fighting with eacb other; what can tbe 
Government do in this regard? What elso 
could they have done in tbis resaId 1 
Therefore, be has raised this point just to 
make political capital out of it or to criti-
cise tbe Government. He also said that 
a Mioister should be its incbarae which I 
think is not justified. Thc prime Minister 
formulates tbe foreign policy of the nation 
and 18)5 down its guidelines. The Minister 
in'fbarge implements tbat policy. There-
fore, tbere bas never been any uncertainly or 



333 Dis. on the Ethnic Problem KARTIKA 20. 1908 (SAKA) oj'TamUlans in Sri Lanka 334 

iostabillty at any place. Tbsre bas Dot 
been any lack of vision or initiative. 
Whatever tbe situation. best efforts were 
made to find a solution to tbe problem. 

We should keep it in our mind tbat 
peace in our neighbouring country is 
necessary because if there are disturbances 
there. tbe foreign powers would fish in 
troubled waters. We have to 'be very care-
ful 10 this respect lest any action by us 
should result in a situation which may 
be exploited by the foreign powers, who are 
inimical to us. These foreign would also 
like to instigate tbe neigbbouring country 
against us. To my mind, Sbri Jayewar-
dene also realises that due to the inida· 
live taken by Shri Rajiv Gandhi to solve 
tbis problem, various Tamil factions have 
negotiated with the Sri Lankan Government, 
which has yielded good results and we have 
also received some constructive suggestion 
in this regard. Therefore, this problem is 
being solved through negotiations. To my 
mind. various factions have discussed it. 
The leader of T, U ,L F .. and other groups 
bave accepted it but there are some 
militant groups whose attitude in this 
respect is not clear. We must persuade 
them that they sbould take advantage of 
the opportunity offered to them and try to 
solve their problem. 

We do Dot want tbat what is happening 
in Sri Lanka should bappen in our country. 
To my mind, whatever steps have been 
taken by the Government of India in this 
regard. clearly show that she wants a 
political solution of this problem. We 
have warned the Jayewardene Government 
that 8 military solution of the problem is 
not the right step. If there is unrest, it 
would not be possibJe to find a solution to 
the problem. We have succeeded in 
convincing them 81}d it is as a result of 
that only that the Government of Sri Lanka 
bas come forward to negotiate in this 
regard and tbey have submittrd a number 
of proposals. 

We must bear in mind that the Govern-
ment of Sri Lank.a Is a unitary t}'pe of 
Government and it is not federal like I)ur 
Government where the States have been 
vested with exclusive powers. It is evident 
from their proposal that they want to 
Rl,hlt~jQ t~eif u~~tary c~afa<rtef ~f Qover~~ 

ment and also want to give some power. 
to tbe provinces. 1/1' The matters which can 
be dealt with by both of tbem. come under 
concurrent list. But their proposal canDot 
conform to the provisions of the Indian 
Constitution; it may have the same spirit 
but in a modified form. The COUDCn, 
of tbe provinces will be vested with full 
powers to deal with the subjects or depart-
ments assianed to them. If this scheme is 
implemented OD trial basis by botb the 
sides. it is my belief that any lacuna or 
shortcomings experienced in the course of 
of its implementation can be resolved 
through mutual . discussion. I think Shri 
Jayewardene also feels, altbough he does 
not say it, that without solving this problem 
or Sri Lanka. he cannot run his Govern-
ment for long. Therefore, it is also in his 
interest that he should find a peaceful 
solution and not a miJitary solution to fbis 
problem of Tamils. He should win the 
confidence of the Tamils and honour their 
feelings and find a solution which is 
acceptable to aU. The cooperation and 
tbe initiatives of tbe Government of India 
will go a long way in making that solution 
acceptable. Our present Minister of 
State for Foreign Affairs. Sbri Natwar 
Singh has the experience of running tbis 
department and he will try to solve tbis 
problem according to the principles and 
wishes of the hon. Prime Minister. In 
this way the Tamil problem in Sri Lanka 
wouJd be solved in an honourable way. 

)5.00 firs. 

In the end I would like to say tbere 
are two to three aspects of this problem. 
First, tbe whole country. be it, South. 
East, West or North is with the Tamils and 
condemns tbe atrocities, massacre of the 
Tamils and damage caused to their property. 
We also expect from the Government of 
Sri Lanka that it should not ill'reat its own 
citizens with a vengeance as if it were 
fighting some aliens. She should not try 
to deport them; instead she should caU 
them back and provide them a chance to 
live peacefully. Secondly. the problem 
must b" solved in an amicaJe manner tbrough 
negotiations with an the groups, wbether 
they are militants. T. U.L.F. or any other 
group. Thirdly, it is evident .ba t the 
(3overo~e~t of lndj~ ,nd tbe people Qf 
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India should feel the burden of the refugees
but it should not act in the same manner
as the Government of Tarnil Nadu did.
Therefore, I hope that everybody would
participate in the talks with Shri Jayewar-
dene which have been quite encouraging
so far and would try to reach a solution to
the problem. Prime Minister, Shri Rajiv
Gandhi will have to deal with this problem
patiently. He will have to bear in mind
the resentment within the country and he
will also have to ensure that the integrity
and national unity of the neighbouring
country is not jeopardised. We derive con-
fidence from the fact that he has success-
fully tackled all the problems and the
violence which erupted in some of the
States. I hope that very soon Sbri
Jayewardene is visiting this country and he
would utilise the opportunity to find a
solution to the problems of the Tamils.

With this, I conclude.

[English)

SHRI SURESH KURUP (Kottayam) :
Respected Deputy Speaker, Sir, we have
been discussing in this House again and
again the atrocities that are being committed
by the Sri Lank an military againgst the
innocent Tamil people. I join the whole
House in expressing our deep sympathy
and regard for the oppresed Tamil brethern
of Sri Lanka.

The Sri Lankan State is at war with
its own people. An estimate shows that
about )0,000 innocent Tamils are killed in
tbe span of a few years. Lakhs bave taken
refuge in Tamil Nadu. The situation has
deteriorated to such an extent that even the
most ardent advocates of Jayewardene
Government finds it difficult to justify
atrocities committed by Sri Lankan military
which has degenerated into one of the
most indisciplined armed forces in the
world. Next week our Prime Minister
and President Jayewardene are meeting to
discuss about this problem. President
Jayewardene should understand that Sri-
lankan economy has already been ruined
and the whole Srilankan State itself can
carry forward only by finding an amicable
political solution to this ethnic problem.
1\ solution can he found only in the frame

work of a united Srilanka. We believe
that in the framework of a united Srilanka,
with a good measure of self-administering
opportunities to the Tamilians can help
find a solution. A slogan of dividing
Srilanka is not going to help the Tamilians,
It will help only the American Imperialists
interests. Already American imperialists
are getting more and more involved in this
othnic crisis in Srilanka. President Jayewar-
dene is relying heavily on the American
military aid. The U. S. State Department
has included Srilanka in the list of
countries which qualify for aid for combat-
ing terrorism. In tbe name of combating
terrorism U.S. imperialism is pouring in
heavily to Srilaoka. Srilanka U.S. Military
axis has been long evident for quite some
time. Report says tbat in this year alone
eleven U.S. naval sbips have visited
Srilanka. Top military officers from
U.S.A. are holding discussion with Srilan-
kao leaders. American U.S. pilots arc
bel ping Srilankan air force and Srilaokan
Government has already given some land
Voice of America. There is a therat of
U.S. Military base in Srilaoka. All this
is posing serious tbreat to our internal
security, as we all know. It is this aid,
this imperialist aid that has given tbe false
notion to President Jayewardene that
military solution is possible or be can find
out a military solution. I would like to
know from the hon. Minister why is tbe
Government of India not coming out openly
againgt U.S. imperialists invervention in
this area, in this etbnic crisis ? It is posing
a serious threat to our security.

Our country is faced witb the problem
of refugees.

PROF. N.G. RANGA (Guntur) : What
about China?

SHRI SAIFUDDIN CHOWDHARY
(Katwa) : We are telling them to drive
U.S. out.

PROF. N.G. RANGA
frank.

Let us be

SHRI SURESH KURUP: You are
not concerned with U. S. imperialism.

SHRI P. R. KUMARAMANOALAM
(Salem) : We are concerned with all
forms of imperialism. (Jnferrupfio"s~ .
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saRI SURESH KURUP : Sir, our 
couotry is faced with the problem of re-
fugees and aJso with the threat to our vital 
national interests. So finding an amicable 
pol it iga 1 settlement to tbis crisis is of 
paramount importance to our country. So, 
while denouDcing the geoecide that is 
loing on in Sri Lanka and while 
using every tactic and pressure upon 
tbe Sri Lankan Government for putting an 
end to tbis crime, we must use an our good 
offices for findiog a political solution to 
this problem. President Jayawardene and 
other Sri Lankan authoritIes should under-
stand that military might and State 
terrorism can never suppress the collective 
will of tbe people. All Tamil groups should 
understand that a divided Sri Lanka would 
serve nobody's interest. I hope the entire 
Tamil leadership win demonstrate that they 
can respond to statesmanship. 

With these words, Sir, I conclude. 

SHRI SHARAD DIGHS (Bombay 
North Central) : Mr. Deputy Speaker. Sir, 
we are di$cussin~ a very dolicate subject 
this afternoon. The subject has become, 
further delicate because of tbe impending 
talks which wood soon take pJace between 
Ollr Prime Minister and President 
Jayawardene when he comes to Bangalore 
for the purpose of SAARC Conference. 
Therefore. as Mtmbers of Parliament we 
owe a duty not only to the country, but to 
this issue itself tbat we should not speak in 
this House in such a manner that any 
negotiated settlement would be damaged by 
our talks. 

As far as this ethnic problem of Tamils 
is concerned, there is no other alternative 
but to have a ne80tiated settlement between 
the Sri Lankan Tamils and the Governmetlt 
itself. Unless that is done, this issue cannot 
be settled io this part of Asia at all. 

As has been already stated just DOW, by 
one of the hon. Members that some other 
foreign countries are already trying to fish 
in tbe troubled waters. He is merely 
mentioninl tbe reported decision of USA 
Department to include Sri Lanka in the list 
of countries whicb qualify for 84)sisfance in 
combatiol terror;sm and tbat would add a 
new dimensioD. I wou1d go on further and 
,4~ t~Bt ~veQ fakist~~, Ch~n. a~d ~sntel 

too are involved in the sinister same of 
aiding the Sinhalese majority to repress the 
Tamils. Therefore. t he issue is so delicate 
that we must see that for the negotiated 
settlement an the concerned parties come to 
tbe negotiating table. It is not only one 
group, namely, TULF that sbould negotiate, 
.but we should succeed in bringing to tho 
negotiating table the other militant groups 
also. There are several other militant 
groups, I would not give the Jist as every 
one of you already know. They are LTTE, 
ENLF. EROS, TELO, EPRLF, PLOTE etc. 
Unless all these militant groups along with 
TULF come to the negotiating table aod 
have a negotiated settlement, as far as this 
issue is concerned, there will be difficulties 
in implementing the whole settlement. There-
fore7 India is trying its best and usjng itl 
good offices in bringing every body to tbe 
negotiating table so tbat, we wi)) have some 
effective settlement which will ultimately put 
an end to this dispute and this problem. 10 
years of war-fare ha~ taken a heavy to)) and 
much water has now flowed through tbe 
Jaffa Lagclon since Sri Lankan Government 
began a dia10gue in June, 1985. 

Now, another and final package deal bas 
been proposed by Sri Lankan Government, 
as we read from the new~papers. In tbis, 
the provinces are to be formed with certain 
autonomy having separafe subjects for their 
legislation and certain powers given as far 
as severa) mattets including land dealings 
also are concerned. I would only urge 
from this august House upon the Sri Lankan 
Government also not to be vcry rigid as far 
as all these settlement ta1ks are concerned 
but to have a spirit of give and take with 
an aim to put An end to this matter finaJJy 
and uhimntely. 

Similarly, it is nece4ilsary also to have an 
atmosphere in Sri Lanka itself whereby 
these talks are not at all spoiled or damaged. 
We have been hearing and reading in the 
newspapers even in the month of October 
itself that some massacres had been going on 
and some innocent civilians were beiDg 
massacred. So, this atmosphere has also 
to be cbanged and it is for the Sri Lankan 
Government to see that that atmosphere is 
kept in such a manner that negotiated 
settlement is easJly possible. 

Similarly the Sri Lankan Government 
8~o').l~ ~Iso ~ee~ away from all t~~se fordg~ 
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intervenen who want and desire, as I said, 
to fisb in the troubled water so that Sri 
Lankan Government should directly 
oelotiate with these militant groups and tbe 
other liberal groups by using or by making 
use of the best use of the good offices of tbe 
Indian Government. From this point of 
view, I think, if this is followed, tben much 
progress can be made. I would also, at tbe 
same time, urge upon the different groups 
10 Sri Lanka to have also a spirit of some 
wbat give aod take and not to be very rigid 
in their stand, because, as I said earlier, 
negotiated settlement is the only way to get 
peace in tbis area and to have peace for all. 
Therefore, even from the point of view of 
powers regarding land dealings and otber 
disputes also, they have to be solved with 
tbe spirit of give and take. They should 
not take the rigid and firm stand tbat unless 
tbese provinces are joined together, we shall 
not have the fiettlement. There can be 
several flolutions which can be found out in 
order to meet the aspirations of the Sri 
Lankan Tamilians residing in North and 
East part of that country and from tbat 
point of view, atl the Parties concerned 
sbould take the best advantage of the good 
offices which are being provided by our 
country, especially by our Prime Minister. 
I hope that with all this effort, this problem 
will be solved soon and that we shall have 
peace in this part of tbe world. 

SHRJ SYED SHAHABUDDIN 
(Kisbanganj) : In real life, sometimes we are 
faced with the drama of the absurd in 
diplomacy as well as in common life. Here 
I am in the Opposition and I rise to express 
my sympathy for the Government of India. 
The Government of India, as J see it, is 
finding itself on the horns of dilemma. It 
is indeed facing a difficult situation. 

PROF. N.G. RANOA : Why Govern-
ment of India alone? 

SHRI SYED SHAHABUDDIN: It is 
not of our own creation and my only 
comment is that, to some extent, if I may 
say so. the Government Itself is responsible 
for reducing the area of maooeuvribility. I 
know it is under pressure on both sides, 
from the Tamils and also from the Govern-
ment of a friendly neighbouring country. It 
• lso knows its limite. Th~ dipJOQl8tjC 

limits are well-known. It cannot exert much 
pressure on the Tamils or on tbe Sri Lanka 
Government beyond a point. And yet, it 
has taken upon itself a task in which. by its 
maladroit performance, it is inevitably 
reducing the area of manoeuvre performance 
and of possible action. That is why I find 
fault with what bappened in Tamilnadu a 
little while 8g0. I am not going into tbe 
merits of the situation. I am not sayiog 
tbat it was Centrally inspired or that it was 
state action. All I am saying is that this 
was not the time for letting happen what 
happened. I know tbat in Sri Lanka tbe 
main problem is that there is total break-
down of communication between the two 
ethnic communities and also between the 
Tamil community and the Sri Lanka 
Government. Their relations have passed 
through many phases. It has Jed to biUer-
ness, distrust and suspicion and tbat i8 where 
the Government of India should bave used 
its good offices in a more effective manner 
and tried to bring about mutual under-
standing and, jf possible, reconciliation. 

15.23 bra. 

[SARI SOMNATH RATH in the Chair) 

We all talk about domestic jurisdiction 
in international law. But here we are facing 
a situation in which we have to teach the 
law of compassion to 'the followers of the 
great Buddha, who enunciated tbe law of 
compassion, tbat you cannot rule by force, 
that you cannot win people by violence, you 
can Dot threaten to massacre them and yet 
obtain their consent. It i9 impossible 
particularly in our times wben so many 
submerged identities are surfacing all over 
the world even in much more homogenous 
societie~, in much more developed countries. 
How can you suppress the urge of the Tamil 
people, to have a life of disnity, of equality. 
to a share in tbe running of their Govern-
ment ? And yet this is happening. When I 
look at the story of Sri Lanka, I am amazed 
by the slow but steady retreat of tbe forces 
of liberalism. We had the 1948 Constitution 
which was in many ways cast in the liberal 
mould but then came the 1972 Constitution 
and that was a retrograde step. Essel1tia' 
principles enunciated in tbe 1948 Constitulion 
were dropped. ,For example, under Section 
29(1). Sinbala was declared to be the 
solenational languase, mark the word 'Sole' • 
It bas played llavoc witll pplitics ,)sp i~ our 
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own country. Buddhism was declared as 
tbe State religion alajost the lesson which 
they ousbt to bave learnt from us, we are 
Just nelt door to tbem, tbat you cannot 
impose io a multi-reliaious society a special 
status to a particulal' religion. Then came 
1976 when Tulf raised the banner of protest 
and committed itlJelf and the TULF 
committed itself-till tben they were a 
cODstitutionalJy recognised group-to the 
idea of a separate Tamil State. President 
Jayawardenc's Party in 1977 went to the 
electorate with a recognition of Tamil 
grievances. And tbeir grievances are weU-
known. President Jayawardane's Party 
acknowledged tbat they exist and within the 
frame.work of Sri Lanka's law and 
Constitution a solution should be found. 
The manifesto spoke about the Tamil 
grievances in the field of education. in the 
field of steady colonisation by oon-Tamils 
of tbe areas inhabited by the Tamils. Of 
the deliberate tucn or deliberate change in 
the demographic profile 01 vast regions of 
tbe country. They had their grievances 
about the use of Tamil in Administration. 
They had a grievance about their place and 
sbare in public employment. All these were 
recognised and tbe people were promised a 
solution. Nothing has happened. They 
bad, in 1978, a state of emergency. Here, 
we have a unitary State with a sole language 
and a State religion and that is tbe crux of 
the problem. We are not here to speak 
about what they have to do. But we do 
feel that as enlightened citizens of the 20th 
century, they ought to have learned an 
important lesson that times have gone for 
imposing a unitary State; time is past for 
imposing a sole Janguale; times ba ve passed 
for imposing a State Religion on a society 
whicb is multi-lingual, multi-ethnic and 
multi-religious. So, we had the beginning 
of disturbances. One day tbe fuse blows 
up. When you cannot contain the discontent. 
That is inherent in the situation and they 
bad disturbances. Here, I do not have the 
Intention to apportion blame. \\ bo is 
responsible? Wbo cast the first stone? It is 
impossible in tbe perspective of history to 
lay down blame and to say tbat the Govern-
ment is responsible or the Tamils are 
responsible. All we can say here is that tbe 
situation was fraugbt with dangerous 
consequences for tbe future of Sri Lanka and 
for the powers tbat be in Sri Lanka. for the 

, people who are supposed to be enliabtened. 

In fact, in many ways, they were supposed 
to be constitutionally and intellectualJ), tbe 
most advanced among the peoples of the 
Sub·Continent. They did not tbink about 
the impending storm OD tbe horizon, about 
the gathering clouds on tbe horizon. They 
continued on their path, coJonisinl tbe 
Tamil areas and using armed forces and 
flexing their mighty muscles. On whom ? The 
Police in Sri Lanka is 94 per cent non-
Tamil. The Army in Sri Lanka is 98 per 
cent non-Tamil. When you use Sri Lankan 
Police and Sri Lankan Army in Tamil areas, 
tbey behave as if they are operating in a 
foreign country; they behave as if shooting 
against foreign people. They behave as if 
they have to occupy tbe area. After all, 
it is part of their own country. But they 
use roret. Force wi)) beget force. You 
have violence on both tbe sides. Naturally, 
you cannot silence their urge for freedom 
and people organise themselves. This is Dot 
just to take revenge. Some of them may 
have a revengeful spirit also here or .. there. 
But it is primarily to protect themselves; to 
defend themselves in their bome-Iand; to 
defend their rights as citizens, as human 
beings. 

We have, now, several terrorist groups. 
My friend Shri Yadav said that there are 
severa) Tamil Groups. Yes. there are 
several groups; they are there. In such a 
situation, there is always a competition bid 
for a place in the love and affection of tbe 
community. The more violent your 
language, tbe more force you promise, the 
more you can rise in tbe esteem of the 
people, who are discontented, disenchanted. 
This is a natural phenomenon. 1 am not 
bothered about it. What I am certain of 
is: if objectively a decent solution which 
guarantees life, dignity, equality for the 
Tamil people can be found then terrorism 
will die a natural death. Then, terrorism 
cannot sustain itself. We have to. apply all 
the intellectual abilities that we can muster 
on tbis situation; in terms of advice to the 
Government of Sri Lanka; in terms of the 
good offices which tbe Government of India 
can provide. But certain things should be 
absolutely clear in OUf minds. I do Dot 
think that there is any dissenting note in 
this House. A solution must be found 
within the frame-work of the territorial 
integrity of Sri Lanka. In lact that is an 
absolute condition about which we need 
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have DO quallr;s in expressing our views 
before the world public opinion, before the 
people of India and Sri Lanka and 
communicating to the Government of Sri 
Lanka. Second, we are absolutely cODvinced 
and' unanimous tha t there cannot be a 
military solution. The Tamils cannot 
impose their will on the non-Tamils, and the 
Don-Tamils cannot blot out the facts of 
history t cannot blot out a whole race of 
people who have been there for thousands 
of years. even before the Sinhalese reached 
the island. Therefore, neither of these two 
groups can wish each otber away. Violence 
can provide no solution. There can, there-
fore. be only a political solution. Thirdly 
today we are also concerned with another 
aspect. Search for a solution wiIJ take time 
because it calls for a high level of statesman-
ship, a high level of goodwill; the trust 
which has been destroyed has to be built; 
tbe communication has to be re-established. 
What happens in the meantime? Shall 
human rights go on being suppressed in the 
manner tbey are being dODe? Shan people 
go on being killed? Sball that go on before 
our eyes ? There is the human Rights 
Commissio::l. What have they done there? 
What bas anybody done in regard to 
suppression of human rights? There is a 
persistent pattern of suppression of human 
rights. I may remind you, Mr. Chairman, 
about the international law on this point. 
If there is a persistent pattern of violation 
of human rights leading to killings, that 
amounts to a genocide. What is happening 
in Sri Lanka is of genocidal dimension. It 
is not just a simple violation of human 
rights. Therefore, we as human beings, we 
as Members of Parliament, we as citizens of 
the world, have got to stand up and take 
notice of this, and we have got to tell them: 
"Stop violence". There bas to be a total 
ceasefire. Then only there can be a search 
for peace. 

One thing is also clear. If tbere is to 
be a political solutioD, the outlines are there 
visible. There cannot be separation, 
partition and there canoot be a unitar)· 
State. There bas to be autonomy for tbe 
Tamil-speaking area, there has to be a 
devolution of power, there has to be 
decentralisation. call it a 'delegation' or use 
whatever constitutional terminology you wisb 

to use; but there bas to be real autonomy 
for tbe Tamils where they form the majority 
of their population to run their own affair., 
to manage their own life. Therefore, there 
bas to be a constitutioDal restructuring 
almost of a federal pattern. And tbe uae of 
the forces of law and order has to be 
subjected to some degree of control by the 
local authorities. Otherwise, the people 
there in the areas whicb are to be granted 
autonomy sball never be free of fear. On 
this point, if I may say one more tbing, 
again taking from our experience, tbere bas 
to be a parity and reciprocity in the use of 
these two languages. I am not talking of a 
bi-national State or a bi-lingual State. All 
I am saying is that, if a substantial 
proportion of the people of Sri Lanka have 
Tamil as their motber-tongue and if Tamil 
is spoken by a vast majority of the people 
in certain specified regions of the country. 
then there is no escape from giving equality 
and equal rights and equal atatus to Tamil 
as a language in administration. 

We have got Mr. Jayewardcne's 
assurances, I believe, to tbe 
Prime Minister. The only way I can explain 
what bappened in Tamil Nadu-maybe, I 
am wrong-is tbat, perhaps, we have been 
told something in private which Mr. 
Jayewardene bas not yet said in public. 
May be, he bas got a card up his sleove 
which he bas already shown to our Prime 
Minister. but bas oot yet laid it 00 tbe 
Table. I do hope that the time will come 
when he will do it. We have played the 
trump card of good will in our band. We 
have shown tbat we shall not accept pressure 
even from tbe Tamils and have chastised 
them. Allrigbt, we have done that. Let 
Mr. Jayewardene now play his strump card 
as a statesman. We have !bown our good-
will. Let bim show his statesmanship. We 
arc concerned because we are a neigbbourio, 
country; we are concerned because bUDdreds 
and thousands of people bavo taken rerule 
in our soil. We want them to 80 back to 
their motherland in hODour, disDity and 
equality, and for that, a suitable condition 
has to be created. Therefore, we have aD 
inherent stake in tbe solution of tho 
problem. 

I would like to finish by making one 
simple sU8gestion. There Is an old proverb 
wbich says tbat too many eo ok. spoil tbe 
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broth. We bad a succession of Ministers and 
Ministers of state in the Foreign Office. Wo 
had a succession of officials and evon extra-
constitutional centres of autbority to play 
tbeir role in tbis game. We bad a foreign 
secretary wbo fancied himself as the Indian 
Kissinger and who became known as lb~ 
flying secretary. Then, some Ministers 
suddenly out of the blue are introduced into 
tbe situation, I don't know to what end ? 
We have, of course. the perpetually silent 
Buddba at the Foreign Office. We have an 
assorted lot of Ministers and Ministers of 
State who have come and gone. Please. for 
tbe sake of consistency, for the sake of 
effectiveness. for the sake of objectivity for 
finding a real, effecti,e and permanent 
solution to this problem on our border, do 
not change horses in mid-stream. 

Therefore Sir. my bumble submission is 
to let the foreign office play a unified and 
consistent role with all the diplomatic skill 
that tbey have acquired over the last 40 
years. I am sure they shall be able to get 
something for the Tamil people of Sri Lanka 
so tbat they can live in peace and dignity; 
but at tbe same time let us make sure, .et us 
not close our eyes to tbe genocide tbat is 
happening in Sri Lanka. If Sri Lanka persists 
in its acts of genocide, I believe, it is our 
duty as a civilised State to raise this matter 
in tbe Council of Nations. Let us first make 
a can for the ceasefire and let the parties 
come to the table. I think everyone of us 
here in this House will join in this appeal 
that tbe parties must cease fires, sit down, 
and negotiate a position which would find an 
ultimate solution. 

SHRI P. JEEVARATHINAM 
(Arakkonam): Mr. Chairman, Sir, I am 
very much thankful to you for giving me 
tbis opportunity of speak!ng a few words 
on the discussion on the ethnic problem 
of the TamiFans in Sri Lanka. In tbis 
connection, I would like to emphasise on 
one important point tbat when tbe talks 
between tbe Sri Lankan President, Shri 
Jayawardeoe and our hon. Prime Minister, 
Sbri Rajiv Gandhi are to be held in 
Baogalore duriol next week, anything harm. 
ful said in this august House may perhaps 
impede the peaceful negotiations that may 
be arrived at in the Bansalore talks. I 
would like to draw the attention of the 
House to the fact that aoy such remarks 

may perbaps be construed as tbe sreat.t 
offence against our own brethren. 

Sir, the Tamils constitute more tban 
25% of tbe total population in Sri Lanka. 
They are mostly engaged in tbe plantation 
work in Sri Lanka. These Tamils are the 
main persons to develop Sri Lankan 
economy. If these Tamils had Dot gone 
there and worked hard, Sri Lanka would 
not have developed its economy and would 
not have attained the preseot position. 
Therefore, I would request tho Sri Lankan 
Government and the people of Sri Lanka to 
accept these Tamils who are the main cause 
for their economic development, in the main 
stream of the country's administration by 
giving them all tbe rigbts as tbose enjoyed 
by the Sinhalese. If the Tamils bave been 
treated on equal footing with tbe Sinhalese, 
the present burning situation would not bave 
arisen. Therefore. I would, witb all Sincerity, 
request the Sri Lankan Government to 
accept tbe Tamils as tbeir own countrymen 
aod give them equal treatment. 

But the sorry state of affain is tbat the 
Sinhalese in Sri Lanka do not like the 
Tamils prospering in Sri Lanka. In 
tbose days when the Tamils went to Sri 
Lanka for plantation work, tbe SinbaJese 
were not at all doing any work for the 
development of the country t but with tho 
sweat and hard labour tbe Tamils bad 
developed the Island. Now, tbey do not like 
the Tamils because they are very industrious 
aod hard working. Therefore. I would 
request that tbey sbould sit together witb 
tbe Tamils at the negotiated Table and 
should find a solution to the ethnic problem. 
This is what I wanted to place before this 
august House. 

Sir, both tbe sides must abhor violence 
to put an end to this grave situation. Under 
tbe curcumstances; the whoJe House should 
welcome the appointmer,t of tbo Tamil Nadu 
Chief Minister as tho Coordinator between 
the two parties. It is a welcome feature. The 
Sri Lankan Government, many times. overtly 
and covertly, alleged that India is harbouring 
and giving training to the Ealam Tamil 
extremists. Now. by appointing no less a 
person than tbe Chief Minister of a State to 
mediate between tbe parties, India bal DOW 

pooh-poohed tbat allegation. I am lure the 
Sri Lankan Government will appreCiate this 
position. 
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Recently, tbe Tamil Naldu Police have 

retovered a large quantity of arms and 
ammunitions from the Tamil extremists 
residing in Tamil Nadu. Besides the crack-
down many of the Tamil Liberation 
Organisation leaders are being kept under 
close vigil of tbe authorities and their 
movements are also restricted. Sir, on 1st 
November 1986, there was aD incident which 
occurred in Cboolaimedu, a locality in 
Madras City where the Ealam Tamil 
Extremists fired 60 rounds at tbe local mob. 
Tbere was some dispute between some Ealam 
Tamils and tbe general public there. 1 would 
request tbe Sri Lankan Government the 
Tamil E~tremists to ponder over why tbis 
kind of situation is created in Tamil Nadu. 
Is it because the Indian people, particularly, 
the people of Tamil Nadu who have 
extended all help to the Sri Lankan refugees 'I 
Tbe Tamil Nadu people have shown 
sympatby to them and with their large-
heartedness they extended all tbe facilities 
like shelter and food to these people even at 
tbe cost of their own comfort. Now, tbis is 
the dangerous situation that bas been created 
cbere. 

Sir, I would like to pose a question 
before this august House as to bow these 
extremists have got tbe automatic weapons 
and ammunitions. It is not ~nown how tbey 
got these automatic weapons and ammuni-
tions which are generally used by the army 
personne). If these weapons are with tbero, 
tben they may perhaps use these against the 
general public in Tamil Nadu, any time. 
Therefore, I welcome the action taken by 
the Tamil Nadu Government and the 
Central Government in recovering these 
arms and ammunitions from t be extremists. 
Moreover, I would request tbe Centre and 
tbe State Governments to see tbat such a 
situation is not created in future. Wbat I 
want to convey to the Sri Lankan Tamils is 
tbat they must repose their confidence and 
faith in the Indian Government, beaded by 
tho bon. Prime Mtnister. Shri Rajiv Gandhi. 
I am sure tbat with bis sagacious and 
intelligent ap(lroach. the hoo. Primo 
Minister, Shri Rajiv Gandhi wbo could solve 
the burning problem of Assam and Mizoram, 
would equally be of good help in solving the 
ethnic problem of Sri Lanka. Our-hard-won 
freedom was not due to battle and blood-
shed but due to DOD-violence preacbed by 

tbe father of our Nation. Mahatma Gandhi. 
In this country, tbere is DO place for tbe 
terrorists and extrelnists. I would thereforo 
request tbe Sri Lankan Government and the 
Ealam Tamils to cooperate with the Govern-
ment in solving this burning problem, so 
that in tbe forthcoming discussion tbat is to 
take place in Bangalore between tbe President 
Jayawardene and the h'!n. Prime Minister, 
Shri Rajiv Gandhi, peaceful settlement is 
arrived at. I am sure they will find a 
peaceful solution to this ethnic problem. I 
tbank you for giving me the opportunity to 
speak on this subject. 

PROF. P.l. KURIEN (Idukki) : Sir, tbe 
Sri Lanka issue has become a very delicate 
one. Our Prime Minister and the Sri Lanka 
President, Shri layawardene are going to 
meet in Bangalore during the SAARC 
meeting. We should not say anything which 
may complicate tbe issue further. We should 
be very careful. 

Already much has been said in this 
House aboLlt this subject. We are not 
discussing this issue for the first time. We 
have discussed it on a number of times and 
a lot bas been said on this subject. The 
need of the bour is to br;ng about a 
negotiated peaceful settlement of the issue. 
That settlement should be one which brings 
absolute peace in that region. That settle-
ment should also allow the Tamilians to 
live in Sri Lanka with dignity, honour and 
peace. Only such a settlement can give 
lasting and durable peace io that area. 

At the same time, it should be made 
very clear and our Prime Minister bas 
already made it unequivocally clear tbat we 
do not want to dismember Srj Lanka. we do 
not want to disintegrate Sri Lanka, but 
instead we want a settlement preserving the 
territorial integrity of Sri Lanka, tbat is 
within the united Sri Lanka. 

I am sorry to say that some of my 
friends who spoke from tbe other side 
wanted to support an independent homeland 
for Tamilians. I do not think such ao 
attitude would be helpful to the Tamilians 
in Sri Lanka. What is needed is that tbere 
should be a united Srj Lanka and within 
that Sri Lanka. Tamilians should have 
autonomy. Only sucb 8 solution win be a 
permanent solution and in the interest of tbo 
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reslon, in tbe interest of the Tamilians and 
also in the interest of Sri Lanka. 

Sir, it goes to the credit of the Govern-
ment of lodia and especially oQ.r Prime 
Minister that botb the parties have now 
understood the need for a political settle-
ment. Wben the crisis began, tbe attitude 
aD the part of both tbe sides. not only the 
Sri Lankan Government, but also the 
militants, was not for a negotiated settlement. 
Now. both tbe sides have come round and 
agree that a political settlement on ly will 
aive lasting peace. 

Sir, we know that in the genocide that 
took place in Sri Lanka, thousand" and 
thousands of innocent TamiJians were killed. 
Tbe Sri Lankan military, one of the most 
indisciplined in the world, have been com-
mitting atrocities on the innocent 
people, kiUing hmocent people. raping 
women and what not. Because of 
these atrocities. more than one and a half 
lakhs of Sri Lankan Tamilians have come 
to our land as refugees. 

A mention was made about tbe arrest of 
some militants in Tamil Nadu. Some of 
the hon. f\1embers on the other side strongly 
criticized tbe arrests of some militants. It 
has been made very clear that it was only a 
law and order problem and it has nothing 
to do with the ethnic issue .. In fact, tbe 
Government of India has nothing to do with 
these arrests. It being a law and order 
problem, the State Government has dealt 
with it and they have taken the responsibility 
also. 

It is not in our intereRt to link the 
matter of arrests with the Sri Lankan ethnic 
problem. As I said, it is a Jaw and order 
problem and it is for the Tamil Nadu 
Government to solve it. If tbe TamiliaDs 
from Sri Lanka or tbe Tami1ians of Tamil 
Nadu pose a Jaw and order problem, the 
State Government has to take action and I 
tbink, there is nothing wrong with il. 

Sir, because of the efforts by the Govern-
ment of India. and our Prime Minister 
particularly, some propo~aJs for solving the 
ethnic issue are already undrr discu!'~ioD. 

Sometime we thought that the negotiations 
bad reatned a deadlock and Mr. Jayawardffle 
started using his army 8gajn~t TamiJ~. At 
,b~t tipl~ opr hOD. Mi~isl~f S~ri {;bidnrp .. 

baram went to Sri Lanka and bad discus-
sions wit b Jayewa rdene and other leaders 
and they could formulate certain proposall. 
On the basis of that further discussions were 
held and I understand .bat the Sri Lankao 
Government havo now come forward with 
certain concrete proposals. I t is understood 
tbat those proposa 18 contain certain sub-
stantial points which we should consider 
seriously. Sbri Chidambaram himself hal 
stated (I read it in the press) tbat these 
proposals could be a good basis for talks. 
Sir, there is provision for creating provincial 
councils with Chief Ministers elected OD tbe 
basis of proportional representation and 
power is being devolved to the provincial 
councils in various fields. The militants have 
not agreed to these proposals because what 
they want is a homeland for the Tamils .. 
They want to connect the Eastern and 
Northern regions, both of which arc Tamil 
majority areas. They feel that such an area 
is identifiable and geographically contiguous 
and therefore it is possible to link the two 
regions. Even though tbat bas Dot been 
accepted by the Sri Lankan Government. 
their coming forward with a proposal for 
provincial councils is a welcome step and it 
is indeed a step forward. And I feel tbat it 
should be appreciated. It is again stated that 
tbe militants feel tbat when powers with 
regard to land are vested in the Central 
Government, then there is a possibility of 
the Sinhalese people being injected into tbe 
Tamil majority areas, in order tbat tbe 
Tamil majority may be converted into Tamil .. 
minority areas in future.] think tbat it i. 
quite a resonable and genuine fear on the 
part of the militants. 

Then, regarding police and Jaw and 
order aspect also, the militants feel tbat 
there should be more powers with tbe 
pJovincial councils. I do not want to 10 
into detai1s now. But whatever it may be. 
one thing is very clear. The Sri Lankan 
Government bas come forward with certain 
concrete proposals and the militants have 
agreed to consider them seriously and live 
their reactions on that. I think they have 
already given their reactions to tbe Chief 
Minister of Tami) Nadu and our t.on. 
Minister n1ay already be havinlZ those details 
which he may djsclo~e here. Wbafevrr they 
may be, it is a welc('me step from bot h t "e 
sides. Therefor ... , our approach should he 
~p s~~ ,~at ~~t $itu~tjpn is pot a't,ripn"ed 
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any further. We should try to persuade and 
encourage both parties to come to 8 settle-
ment. We should be able to persuade 
Jayewardene to modify his proposals to the 
extent possible, within tbe territorial integrity 
of Sri Lanka. so as to meet the aspirations 
of the Tamil p~opJe. At Jbe same time, we 
should also try to persuade and encourage 
the militants to unite themselves to study 
these proposals and to agree to them, 
provided tbey can live in honour, dignity 
and peace in the united Sri Lankan territory. 
It is for us to talk to both tbe sides and see 
tbat they come to a settlement. Our Govern· 
ment and our Prime Minister are very much 
on tbis issue and on the 15th, when 
Jayewardene will be coming to Bangalore to 
attend tbe SAARC meeting, our Prime 
Minister will be meeting Jayewardene and 
we al1 hope tbat a settlement which will be 
of benefit not only to the Tamils but also to 
Sri Lanka itself will emerge out of this 
meeting. The entire country is hoping for 
such a settlement. 

Sir, if peaceful settlement is not reached 
tben it is not only detrimental to the T~mils, 
but also, it is not in tbe int~rest of the Sri 
Lankan Government which has already 
gone bankrupt and which is being u~ed hy 
the imperialist powers as a tool to hatch their 
own machinations in this area. 

Therefore, it is in the interest of tbe 
Sri Lankan Government itself, not to speak 
of Tamils and all countries of the region 
that tbis problem is solved once and for 
aU in a peaceful manner by ensuring dignity, 
honour and peace to the Tamils there and 
creating a situation so that tbe refugees' 
who art' in this country can go back to Sri 
Lonka and live in peace. 

Let us all hope for that. Let us all 
support our Prime Minister. And the 
entire country is with the Prime Minister in 
his efforts to bring about lasting peace in 
this region. 

SHRI P. KOLANDAIVELU (Gob!-
cbettipala)am): Mr. Chairman. Sir, the 
Sri Lankan problem is not new to the 
House here. We have been discussing 
this problem for years togetber wben 
Madam Gandhi was here and again when 
~4f ~O~. frimo tdiQist~r, Rajiv GaQd~i 

took charle as Prime Minister. Tbis is the 
fourth time tbat we are discu.siDI tbis pro-
blem in t be last two years. 

Sir one hon. Member Syed Shaba-
buddio was saying that so many Ministers 
have been changed as far as tbe Ministry of 
External Alairs is concerned. But 1 caD 
tell tbis House that even though Ministers 
might have beeD changed, bu t the policies 
of the Government ba ve n ever chanaed~ 
That is the main thing which we want. The 
Policy of tbe Central Government and tbe 
State Government of Tamil Nadu have 
never cbanged. We are here in order to 
find out a political solution to the ethnic 
problem in Sri Lanka. I have to appre-
ciate and congratulate tbe Central Govern-
ment and tbe State Government of Tamil 
Nadu for having taken so many steps in 
order to find out a political solution. 

Sir, we bave been seeing, that lot of 
efforts were and being made to unite tbo 
Tamil militants. There arc so many groups 
among the Tamil militants themselves. 
I can name tbem also. They are as 
follows. (I) TULF. (2) EROS, 
(3) EPRLF. (4) LTTE, (5) PLOT. 
(6) TELO and PROTEG. 

First of aU, even I had requested the 
Tamil militants to unite themselves. They 
must come as one band in order to find 
out a solution. Then only the problem 
can be solved. Some of tbe militant aroups 
say that they want a separato Edam. And 
some of tbe militant groups say. they want 
North and the Eastern provinces must be 
merged. Some of the militant groups say, 
they don's want any settlement at all. How 
to settle the issue? That is why we are 
taking some steps in order to find out 
the solution. It should not be allowed to 
deteriorate further. I request bon. Members, 
who are bere, not to strengthen tbe bands 
of tbe Sri Lankan President, Shri Jaye-
wardene. We are bere to find out a better. 
solution for the ethnic problem there. One 
bon. Member, Sbri Bhattam Srirama 
Murty was all along accusing the Central 
Government and the State Government for 
baving taken some action. He had also 
said that some people were put on house 
arrest. Wbat does that mean ? Supposfnl, 
if any action is being taken against Tamil 
llli1itants~ Sir_ it i$ for the wetf~re 9f tl\, 
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Tamil militants. Even 3mong the Tamil 
militants, those who reside in Madras, arc 
sbooting each otber, they bave gone to 
tbe extent or sbooting tbe civilians thereby, 
one Tblrunavukarasu, who is aled about 
26 year. and a Post Graduate, was shot 
dead by the Tamil militants. Is it correct ? 
Some of tbe Tamil militants have been 
taken under custody for offences committed 
under Sections, 302, 147 and 148. Tbese 
militants were possessing arm. They have 
surrendered their arms. Is it not correct, 
on the part of tbe Tamil Nadu Government 
to ask the Tamil militants, who are 
possessing arms without any license to 
surrender them to the Government ? 

16.00 brl. 

That is the action that wo have taken. 
It is for tbe welfare of the Tamil militants; 
we have done something for them; it is 
not as if we want to strengthen the hands 
of Jayewardene. Even Mr. Atbulatbmudali 
bas said tbat there is a sanctuary in Tamil-
nadu which is not correct at all. We are 
not running any camp, training camp; here 
we are not io tbat position. 

Actually, our bOD. Prime M\oister. 
Sbri Rajiv Gandhi, bas made 80 many 
attempts to settle thil'l issue. Every day he 
Is devoting time in order to settle this issue. 
r know it fuHy well. Our boo. Chief 
Minister is comins bere, staying 3 .. 4 days 
together just to find out a soJution for 
this. So. we should oot say that just 
because some action has been taken against 
Tamil militant.. just because some militants 
have been arrested, that we are strengthen-
ing the hands of Jayewardene. May I ask one 
question from Mr. Bhattam Srirama Murthy? 
He may he knowing very wen. This 
problem started in 1972 when Karunanidhi 
was the tben Chief Minister; be was tbe 
Chief Minister of Tamil Nadu. Karuna .. 
nidbi was asked by the press people recently 
with relard to tbe arrests made by the 
Tamnnadu Police about the militants. He 
said, .tNo comments" . What does it 
mean? Does it not show that tbe action 
taken against Tamil militants is correct? 
Does it Dot mean that tbe so-called savior 
of Tamils is keeping quiet? He knoV9s 
fully well that tbere is 00 unity among the 
Tamil militants; that is why be is keeping 
quite. But ber~ _'I " 8overnmen~ W~ic~ 

wants to settle tbis issue. Our hone Prime 
Minister bas come forward to settle this 
issue. I request the hon. External 
Affairs Minister. Sbri Natwar Singh and 
Sbri P. Chidambaram to solve '~ome of the 
problems, irritating problems. About 4,500 
persons are there for the last nl0re tban 
two years. They bave been detained un-
lawfully. iIlegaJly in tbe prisons of Ceylon. 
Why have they been deta ined ? There is a 
Prevention of Terrorism Act in Ceylon. 
Under that Act, 80 many people have been 
detained; but even under tbe Act. one 
cannot detain people for more than ) 8 
months, but tbey have been deta ined for 
more than two years. For what purpose? 
They have been detained unlawfully and 
Illegally without baving any trial and tbey 
bave not been produced before any court 
of law for any offence. There is an Advi-
sory Committee. That Committee advised 
the government to release about 300 
prisoners. those who had been detained 
for more than two years. But Jayewardene 
is not taking any action over that Commit-
tee's Report nor does he release prisoners. 
Tbe Attorney-General is there in Sri Lanka, 
He also advised tbe government to release 
about SOO prisoners, those who had been 
detained unlawful1y without having commit-
ted any offence at all; they were not 
released. Army camps and the pol ice 
station people have locked up so many 
persons. No charges have been levelled 
against them; no offence has been proved 
agajnst them. So, I reque~t the hon. 
Ministers to come to the rescue of the 
prison~rs, who have been detained 
unlawfully and iIIrga1Jy; they have to be 
released once for a11. 

There should a ceasefire. Ccasefire 
violation is taking place often. Jayewar-
dene is playing double role. On the one 
hand. he ~hows himself as if be is a Buddha; 
on the other hand, be shows himself as if 
he is another ·Zia. We must come to a 
conclusion. There is a SAARC meeting 
which is taking place on J 5th of this month 
at Bangalore; and as a precautionary 
measures, some of the militants might 
have been taken into custody only (or the 
purpose of maintaining Jaw and order 
over there. In Tamilnadu, these steps 
have been taken. It is for tbe welfare 
of the militants: it is for the welfare of .he 
Tamils in Sri Lanka. . . 
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16.M bt •• 

(SHRI N. VENKATA RATNAM 
in the Chair] 

(Tran.Jlatlo1l) 

SHRI NARBSH CHANDRA 
CHATURVEDI (Kanpur) : Mr. Chairman, 
Sir, the issue which is being discDssed in 
tbe House is very sensitive and crucial for 
our country. However, I {eel that Sbri 
Bbattam Sl'irama Murty, who has raised 
tbe issue bas not placed it in the rigbt 
pCl'IpectiY"'. He his presented his 
point as if the relation between Sbri Rajiv 
Gandhi and the Sri Lanka Government 
was not the relation between two countries 
but between two colonies. He, has 
forgotten that Sri Lanka is our neigbboLAring 
country. India is a great country ~nd in 
spite of its size. its Oovernment as a Iso the 
Prime Minister want, as a matter of policy. 
that every nation in tb:9 world, howsoever 
small it mlY be, mllst exist with full dignity 
and honour and be free to pursue its own 
policies aDd to defend itself. Wherever the 
issue of human rights has been raised, 
India baa always come forward to support 
it. During the struggle betw~en the Tamils 
and tbe Sinhalese in Sri Lanka, India's 
position was made clear from the very 
outset. But so far as the treatment of the 
Tamils by Sri Lankan Government is 
concerned, there are two facets to it. On 
the one hand, the Sri Lankan Government 
is 8tro~gly criticised for its t1 eatment of 
tbe Tamils and on the other hand, tbere 
are certain Tamil factions which indulge 
in terrori~m and other objectionable 
activities and must be equally condemned. 
Today, out of them. nearly 1)50,000 people 
are living as refugees in our small State 
of Tamil Nadu. If they create law and 
order problems over there, and if the 
Government of Tamil Nadu takes the 
needed measures against them, then we 
should not censure but praise the Govern-
ment for it because their action was 
desirable and thereby they upheld tbe 
national honour. I do not think it is 
proper to censure or criticise the Chief 
Minister of Tamil Nadu for it. because be 
head! the Government of an Indian State. 
If certain terrorist groups indulge in any 
undesirable or anti-national activities, tbe 
State Government will have to take sucb 
",ps which tllo\lfb Play opt bo liked by 

some peop10, but are essential for tbo 
smooth running of the administration. If 
we start condemning the steps takeo on tbe 
basis that some people are close to us and 
otbers ar,e not, then it would Dot yield 
any results. A Government cannot 
function properly if it is swayed by 
emotions, it must take hard facts into 
account. India and Sri Lanka bave not 
built up a good relationship merely bec:ause 
of the Tamil people residins there; if we 
fee] emotionally attached to the 
Tamils, tben we should feol equally close 
to the Sinhalese as we share tbe same 
religion, culture, philosophy heritaae, 
historical background and this relationship 
is thousands of years old. We afe entitled 
to intervene in tbe internal matters of other 
countries only to the extent it iq necessary 
for the protection of human rights. Our 
friend, Shri Syed Sbahabuddin baa 
mentioned several such points in the form 
of sugar coated piUs in his speech which 
can lead to disintegration. Is there any 
country in this world where minority 
communities do not exists; but if tbe 
minorities begin to as§ert themselves by 
ignoring the majority community tben 
which country can remain integrated? 
If we accept this principle for country witb 
a population of 750 mi11ion and propagate 
tbe same for Sri Lanka, then it would lead 
to anarchy. In India itself at least 150 
new nations will come into existence. Leavo 
aside India, there is no other country in 
the world, be it USSR, USA, China, 
Britain or France, where minority 
communities do not exist and where 
multiple linguistic groups, religions, regions, 
receq and castes do not exist. If We accept 
all that he has !laid then nowhere in the 
world will there be uoity any more, aDd 
the concept of nationalism win cease to 
bold any meaning. Sbri Lanka is a small 
country. If the Tami1s want a separate 
State comprisiol laffna and other 4-' 
di~tricts where they are in majority, then 
we cannot support it. But everyone would 
agree to tbe suggestion that tbe Tamils in 
Sri Lanka should be treated at par with tbe 
Sinhalese and should enjoy equal rigbts-
whether economic, social or administra-
tive-equal statuI in the development of 
Sri Lanka and should receive equal 
fa'cilities. In this connection, whatever 
assistance could be rondered by tbe Indian 
(lovorqmcotv i. ~cinJ roaullrly 8vion by our 
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hOD. Primo Minister. On tbe onc band, 
we expect our Prime Minister to intervene 
and be did so, and be not only sent his 
emissaries to Sri Lanka but also. he bad 
talks witb President Jayewardene, and 
wbenever any argument did not appeal to 
him. bo stepped aside. Now t if our Prime 
Minister dhcusses some issue with 
Pree.ident Jayewardene wherein some 
proposals are advanced, and if after 
discussion on these proposaJs they are reject-
ed by TULF and some other terrorist 
organisations, then it becomes clear that 
tbere are extremist elements in tbe orga-
nisation, because of whom those proposals 
were rejected. I wlnt to ask you as to how 
can we arrive at an agreement witb such 
an organisation. If you want the Indian 
Prime Minister to mediate and if Shri 
Jayewardeuc accepts certain suggestioDs of 
our Prime Minister as a gesture of goodwill, 
tben sbould not tbe extermist and terrorist 
elements of tbe Tamils be compelled to 
accept that agreement? If the Tamil 
extremist do not heed the advice of our 
Prime Minister, bow can they expect 
President Jayewardene to listen to him. 
I want to make it clear to those friends 
who advocate the cause of Tamil extermists 
of Sri Lanka tbat the efforts of tbe Indian 
Prime Minister will plove to be etf(!ctivc 
only when tbe Tamils accept the proposals 
to which the Government of Sri Lanka is 
persuaded to agree to. Or tbey may 
authorise the Prime Minister tbat whatever 
aareement is reacbed by bim it win not be 
opposed by any group. If this is done, 
then we can undarstand. How can two 
contrary things work? Today you say 
one tbing, tomorrow you reject it; 
similarly. if today one group advances a 
proposal and the other group rejects it, 
then under such circumstances, how can we 
come to an understanding? No country 
can real1y afford to spoil its relationsbip 
with its neighbour. In my opinion no 
problem can be solved if India or any 
other cou.Dtry for tbat matter, become a 
party to a dispute with its neigbbours. Then 
aoy attempt to link the problem witb 
SAARC will be prejudicial to national 
Interest. It is very surprisin& that whenever 
one of _ our friends from tbe opposition 
speaks, he does not miss any opportunity 
of criticising tbe Prime Minister. tn fact, 
ahey are always in search of an occasion to 
attaok the Prime Minister and at times 

their accusations do Dot even ~ake any aeDle. 
How can the TamiJ problem be linked with 
SAAR C. If (be Tamil Nadu Government 
takes cerfain steps alainst tbo Tamil 
refugees, because they have created Jaw and 
order problems, how can tbe SAARC -be 
linked with it? They are the citizens of 
Sri Lanka and if steps are taken against 
them for creat jng law aod order problema 
tbere, it is surprising bow it can be 
discussed in our Parliament. They are not 
Indian citizens, and we can discuss about 
them, from tbe point of view of human 
rigbts, anywbere in the world, but if we 
di&cu~s their right3 in this House then it 
will not be justified. After all, our Prime 
Minister is not attending a SAARC 
meeting for the first time, nor is be going 
to have talks with (,resident Jayewardene 
for the first time; hI.:: has been trying to find 
a solution to this problems for years. He 
not only involved many of the Sri Lankan 
leadcls in it, but also leaders of other 
nations, which arc connected with them in 
some way, and he had several rounds of 
talks with them and made an honest effort 
to persuade the Sri Lankan Government to 
the extent possible. But now sometime 
in certain qual'len suggestions are made 
that India should send its troops to Sri 
Lanka ... would it be proper for India to 
take such a step or should tbe Prime 
Minister have mentioned it ? It is Dot 
proper to giv~ such sUisestion. 

Last time. while speaking on SAARC. 
I had told tbem to make judiciOUS 
comments in their speecbes. We are 
always saying that Sri Lanka is aD 
indepen(!ent country and a sovereign state. 
Under such circumstam.·es, bow caD one 
country attack another and how can it be 
proper when it is contrary to our (ofet,n 
policy fundament~1Jy ? But these peopJe seem 
to forget that. 

I do not consider it an ethnic problem 
although the newspapers are portraying it al 
such, but I do not accept it. The Tamil 
problem is purely a Sci Lankan Dotional 
problem. Many people here have tried to 
poison tbe atmosphere by calling it an 
ethnic problem. Our friend Shri Syed 
Sbahabuddin is also of the same opinion. 
I do Dot agree with him. It is comments 
of such nature which resulted in the 
partition of India and Pakistan. We have 
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(Shri Narcsb Cbandra Chaturvedil 
already experienced how a venemoUl 
atmosphere call be created in the name or 
minority. Pakistan and India were dcvidcd 
on tbis basis only. In those days also, it was 
said tbat tbe country must be partitioned to 
protect tbe minority community. Tbe 
result was tbe partition of the country and 
now tbe situation is that there is neitber 
peace in Pdkistan nor in India. Today, the 
struggle is taking new turns. 

The Soviet Union is one nation, in 
spite of tbe fact that there are 23 languages 
aDd 23 provinces in it and yet no tension 
is visible tbere unlike our country. 
Mr. Chairman, Sir, I would, there-
fore, submit to tbe House, tbrouab 
you, that such comments and the protection 
which is beiDg given to tbe anti-national 
elements cannot be tolerated. 

Our Indian Government follows a 
definite policy. I remember very well, that 
once late Pt. lawabarlal Nehru wbile 
speaking on tbe foreign policy of tbe 
country had stated -wherever any section 
of humanity is subjected to atrocities or 
injustice, this country wi II come forward 
and intervene but we sball never do 
anything which may affect tbe unity, 
inte8rityand goodwill of any nation and 
we shall never be aggressors. HOD. Sbri 
Rajiv Gandhi is still following the same 
policy. And for this reason he bas tbe support 
of tbe whole country and its people. 

Witb these words, while supportios bim, 
I oppose tbe views expressed by Sbri 
Bhattam Srirama Murty. 

(English) 

SHRI NARAYAN CHOUBEY (Midna-
pore) : Sir, actually tbe situation obtaining 
in Sri Lanka is a matter of grave concern 
for tbe cmtire nation. The matter concerns 
not only tbose Tamil militants or that Tamil 
population which is faciDS annihilation' in 
Sri Lanka, but actually it is a matter of 
concern for the entire nation. 

Today in Sri Lanka we find several 
forces operating. It is not only tbe lovern-
ment of Jayewardene wbich is baving 
gcuocide on our Tamilian brothers whoso-
ever tbey may be, they may be from 

India or tbey may be TamiUanl 
from Sri Lanka. Actually. it Is a "ar 10'01 
on 88aiost the people whoso langualo I, 
Tamil. It is a war, declared or undeclared. 
EYen the Air Force is beiDa used to 
bombard tbe villages. So. it is a matter of 
concern. But I would Uke to draw tbe 
attention of tbe entire House and also of 
the Government as to what are tbe forccs 
tbat are operating in Sri Lanka. Is it Dot 
a fact tbat from Israel to Pakistan, from 
USA to UK, all these forces are converaiOI 
in Sri Lanka and the game is Dot only to 
annihilate the Tamils but also to deltabilisc 
my country, India, to destabilise its uDity 
alld integrity? Who does Dot know tbat tbe 
entire game of U.S. imperialism is to turn 
IDdiaD Ocean into an zone of war, not into 
a zone of peace? This game of attack on 
the Tamil people in Sri Lanka is a part of 
that entire game. This is a part of tbo 
global game of U.S. imperialism and tbis 
could not be forgotton by tbe Government 
and this should be taken note of by tbe 
Government. 

Our Communist Party in Sri Lanka bas 
given a statement. It bas pointed out on 
many OCcasSioDS-

"The USA is trying to destabilise 
India counting on internal subversive 
separatist elements on a spread of 
religious, communal discard and on 
fanning hostility for New Delhi in 
neilbbouring State. Sri Lanka is Dot 
by-passing by tbis geopolitical game 
led by the U.S. terrorists who want to 
turn the Indian ocean into a sphere of 
U.S. vita) interests." 

Tbis tbing cannot be forgotten. This 
is tbe main thinl, That cannot be 
forgotten by our leaders and by our country. 
What we say. what is needed is a peacefu1 
solution. Only by declaration tbat we waot 
peaceful solution, we are not loioa to let 
it. Despite all our atv:mpts we bave secured 
almost Dotbina. Our Government knows 
tbis just 88 tbe U.K. and U.S.A. in the 
mattcr of South Africa. Despite many 
attempts tbe same of U.S. is continuing in 
the Middle Bast. What we want is-that tbe 
Government of India whose leader is Sbri 
Rajiv Gandbi move more seriously to aatber 
world opinion in favour of our proposal. 
that ooly peaceful s01ution arouod tbe tablt 
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is tbe only WI, out of tho presont crisis in 
Sri Lanka. Neither our party nor tbo 
Government wants, I do not tbink anybody 
here wants Cyprus like situation in Sri 
Lanka. No Cypressisation of Sri Lanka is, 
allowed. That is very clear. It has been 
made clear by all parties and aU groups in 
Parliament. t 

A section of Tamil militants want a 
separate State in Sri Lanka. It should be 
made very clear that we cannot support this 
demand. We can never be a party to it. 

In our country a section of sikh 
militants are fighting for a homeland for 
sikhs. We oppose it in principle. In tbis 
form we say it shall never come. Gorkha 
land will Dever tome. Puujab shall remain 
part of India. 

There arc important demands of the 
people of Tamil origin in Sri Lanka. 
Whether be tbey from India or Ceylon we 
want to make it clear thac this Government 
and Parliament shall never be a party to 
divide Sri Lanka to bring it like a condition 
in Cyprus. It is a fact that a solution of 
militants have given a call for homeland, a 
separate State. We do not support that. 
But it should be understood that such 
demands have come after many years of 
struggle and frustration. Many of the 
geauine demands have been stressed. They 
are treated as a second class citizens in Sri 
Lanka. Tamil people have done a lot for 
bringing the economy of Ceylone up, for the 
development of Ceylone. To-day they feel 
tbat tbey are second class citizens. Their 
culture is neglected. Tbey are removed 
from service. They are put in jails. Out 
of frustration demand for separate 
homeland are coming though we 
do not support these. But it should be 
clearly understood that we are not with 
them. But then, tbis effects us directly. It 
not only effects Tamil population and 
CeylODe but it etrecrs India also. That 
shou1d be taken not of. Thousands and 
thousands of refugees have come to India. 
Tbey have taken shelter. It is a m~tter of 
regret that Government of India or the 
Oovrrnment of Tamilnadu have resently 
arrested them, di~armed tbem. I do not 
know what for? But there nre thousands 
and thousands of refugees staying on the 
Indian loil. I t is a problem f~r our 

economy. It is also a problem for tbe 
economy of Sri Lanka. Sri Laaka's economy 
is Dot a very -sound economy. Sri Lanka 
is a smtlll country. To combat tbe lo-called 
terrorism in Sri Lanka. more money is spent. 
The Sri Lankan Government spends nearly 
Rs. 2 crores every day to combat tbe 80-
calJed terrorism. Naturally. Sri Lanka's 
economy is going to dogs and Sri Lanka ia 
depending more and more 00 imperialist 
countries. The more these things continue. 
tbe more tbey will be depending Oil 
American economy or British economy or 
foreign economy. That should be taken 
note of. In one way we also suffer. Not 
only our country is keeping several thousand 
refugees, I do not know bow many lakhs are 
there 1 think two lakbs and more of people 
will be staying in India. So, the Indian 
economy suffers. Coastal fishermen on our 
side are Indians. They cannot go to tbe 
sea for fishing. No sooner tbey 80 tbaD 
the Sri Lankan gunboats fire at tbem. I 
fail to understand tbat if these Sri Lankan 
gunboats can attack. our fishermen on tbe 
Indian waters, why not we people take steps 
to protect our Indian fishermen from beinl 
attacked by Sri Lankltn Navy? Why can't 
we make use of our forces to combat them ., 
At least this thing can be dono. I am not 
a man who will say. 'Come on, march and 
advance to Sri Lanka'. That is out of 
question. But how is it that our Indian 
fishermen are not allowed to fish in Indian 
water and we are unable to give protection 
to tbem ? I think the Government will wake 
up to this situation and do tbe needful. 

Sir. tbere are a large number of Indian 
Tamils in Sri Lanka. What about tbom? 
Some people say tbat it is an internal 
problem of Sri Lanka. Of course. it is an 
internal problem of Sri Lanka. But then I 
want to know one thing. Tbere are many 
Indians who are there working as clerks, 
doctors, businessmen and so OD. Do you 
know how tbey are being treated 1 So. air. 
their interest should be safeguarded. I 
again believe that the onJy solution lies in 
talks, talks and talks. Both sides must come 
to a compromise. Definitely there are some 
elements in Sri Lanka, tbere are parties in Sri 
Lanka. wbo do not want any compromi8e. 
There is terrific Sinhalese cbauvinism in Sri 
Lanka today. That Sinhalese national 
chauvinism is ISBinst the interests of not 
only tbe Tamils. but of Sri Lanka it~elf. 
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[Sbri Narayan Cboubey} 
Tbls mUlt be: very clear. We do not support 
their demand for an independent homeland. 
I request the Government of India to play 
tbeir role as tbey have been playing their 
roJe 00 earlier occasions. I hope Mr. 
Jayawarden" will come to his senses. I 
hope Mr. Jayawardene would not be 
influonced only by their natioDalistic aDd 
chauvinistic tendencies and look up to the 
situation that is actually obtaining there. 
Whether tbey tikI! or di:;like, lhe(~ are 
Tamils there. They are civilized people, 
they are educated peopl<!, they are good 
workers, good businessmen and e(fident 
crafhmen. Many people say that they work 
harder than others for the development of 
Sri Lanka itself. In su~b a sitl.lation if the 
Ooveroment of Sri La.nka thinks that they 
can annihilatl' the forces of Tamil population 
and tbey will be coming to a solution only 
when the Tamil p.:opJc there are battered 
tDorou,bly. they are thoroughly wrong. This 
tbiol should be made clear to Mr. 
Jayawardene that be cannot kill the Tamil 
people and Tamil militants in tbe name of 
this and that. At the same time, those 
Tamil boys asking for a homeland, it should 
be made clear to th(lSe Tamil militants tbat 
it is not the intention of the Government 
to support their cause for a separate home-
land. 

With these things, I say that the 
Government of India comes forward and takes 
appropriate steps so that situation in Sri 
Lanka is made normal. It is to our 
interest. By the continuance of war in Sri 
Lanka. Israe), Pakistan, U,S.; U.K. gain and 
we lose. 

With all these things, I again enJoin 
upon the Government to see that we can 
quickly come to a solution on Sri Lanka. 
With these things, I say tbat the Tamils 
interests shall be kept in mind and ultimately 
the Sri Lanka problems should be solved. 

SHRI P. R. KUMARAMANOALAM 
(Salem): Mr. Cbairman, Sir. the ethnic 
problem of Sri Lanka is a matter 
which, I understand, this House has been 
discussing not only during this Lok Sabba 
but also earlier many a time, The issue 
is not a new one and it is a very long 
p~nd:og issue. It cannot really he stated '0 be an internal problem of Sri Lanka. 

The vory fact that thousands of Tamils 
wbo are citizens of Sri Lanka-may be 
Tamils by ethnic origin, but for thousand, 
of years have been Jiving in Sri Lanka-
who are people, who c~ll themselves citi-
zens of Sri Lanka have been killed not 
because tbey indulged in violence. They 
have been killed because it "NaS their 
misfortune to have he-.;n born to Tamil 
parents, wbo are.ci(Jl~US of Sri Lanka and 
spoke the Tamil language. That was 
thdr misfortune and thclcforc t they were 
kiJIeJ. In fact, when my friend, Syed 
Shababuddin was speaking, be did really 
point out the fact tbat tbe Constitution 
in Sri Lanka from a mildly liberal Consti-
tution mov"d on to b~coming a semi-
dictatorial Constitution. with the unitary 
State. a St.lte religion and a State language. 
It was tht!f(} where the real heart·burniog 
stalted. The issue is not one which was 
unknoweven during 1948. But at that 
stage, tbe peopJe of Tamil nrigins in Sri 
Lanka were given promises by the various 
statesmen who led the freedom strugglo 
that they would bl! given a place in Sri 
Lanka with dignity. with respect. Unfor-
tunately, that promise was not kept UPt 
Later the famous agrt'emcnt known as tbo 
Dandaranctike agreement took place. It is 
very relevant, Mr. Chairman, at tbis stagG 
to point out tbat this agreement has been 
given a go-by. It was liven 
a go-by bccau~e of the famous 
march which was called the Kandy marcb 
and the person who led tbat march is now 
the President of Sri Lanka, Mr. Jayewar-
dene. He Jed that marcb. Behind him 
were thousands and lakhs of Buddhist 
clergymen who under tbe banner of reli. 
gious fanaticism oppo\)ed a very reasonabIfl 
settlement which would have kept tbo 
dignity of Sri Lanka, the unity of Sri Lanka 
tbe independene of Sri Lanka and given 
Tamils the homeland to live with dignity. 
But that agreement was given ago-by. 

One would have understood if the Govern-
ment of Sri Lanka bad siven this proposal 
which has been placed today. before tbe 
Tamils two years ago. In this v~ry House, al-
most 500n after coming to this House. Mr. 
Chairman, Sir, I remember this issue came 
up, I spoke on the floor of this Hou5e~ 
1 recollect what I have said. There I have 
~aid very eli tegorical1y that President 
Jayewardcoe must realise and understand 



36~ Dis. on the Ethnic Problem KARTIKA 20, 1908 (SAKA) 0/ Tam/lians In Sri Lanka 366 

tbat if he does not come for a political 
settlement aod thinks that a military 
settlement is an answer, the Tamil peopJe 
of Sri Lanka will not tolerate it. They 
will figbt.' Military solution in 
DO solution. Unfortunately, I would 
say that Jayewardene Government in 
Sri Lanka does not speak in one unified 
voice. We notice that while Shri Jayewar-
dene talks in a placating tone, his Minister 
for Internal Security in his own Government, 
speaks in rabid, violent tones. He 
threatens and inli01idates and goes 
violent and terrorises. Are these young 
boys who have been forced to leave 
college and school, whose mothers 
have been raped and whose sisters have 
been k iI1ed, terrorists Or are those who 
were military uniform and massacre thou-
sands of Tamils? Who are the terrorists? 
Is it not the concept of State terrorism? 
One blames these young boys who come 
out of their homc1and out of feair. driven 
away by an army and by (\ State which 
hates them for their birth, not for their 
ideology. This is the situation. It is not 
a matter which cane be looked at as an 
internal matter of Sri Lanka. Genocide has 
taken placo, hnman rights qu~sti()ns have 
arisen, the matter is grave. Today one 
can say categorically that even though the 
Pres;dent of Sri Lanka goes on record more 
than once to say that no Tamman will be 
killed, and specifically he says this many a 
time. But his own forces under his con .. 
trol daily kill thousands of innocent Tamils, 
from helicopters, and strafing of villages 
takes place. Thout;'8nds of people die in 
their huts. They have no connection with 
the mi1itant~, no connection with any from 
of violcne. All they want is to live peace· 
fuBy. While this goes on Qne hand, talks 
take place on the other. The bread is 
offered in small crumbs, little by little. 
Bven slices are not served to the negotiating 
table. 10 the first stage, an offer made. 
It was f(ljected outright. I understand 
that tbe present proposals have some sort 
of meaningful ability to start a dialogue. 
But we are all aware that even a moderate 
organis:ltion like the TuU, one cannot caJ1 
the TULF militant under any clrcumsranC~t 
they are wt"ll into the ran~e of conservative 
areoa of politics, even that moderate 
organisation bas rejected the proposals 
placed. What bad the militants done '1 
Tbe, Ilavo a180 rejected it. Yes, thero 

are a few forces which are talklnl of a 
separate State of Selam but in reality we 
are all aware tbat tbe Tamil people of Sri 
Lanka are not thinking of Eelam as tbe only 
alternatived. Their voice bas been unified 
in saying that ~1I they want is the right to 
live in dignity, in an area within Sri 
Lanka within tbe unitary set up, 
with dignity. That is all tbat 
they ask. A small homeland is what tbey 
seek. All of us who belona to various 
States in the Union of India, donet we also 
ask for a homeJand of oues? That 
is aU that they have done. They are 
not being given even that. They have been 
told "No, you consist of Tamils and tbo 
Muslim Tamils." This is the new language. 
They segrega te the Tamils in Sri Lanka 
in the name of religion and tbey divido 
them; divide their hopes and aspirations. 
This shows their calibre. Thousands of 
graduates. millions of talented have youngt-
ters been sacrificed. 

Mr. Chairman, Sir, they do Dot just 
deserve sympathy. Thry deserve tbe support 
of this House. Their demands must be 
met. The situation;s critical all around 
India. The imperialistic forces, it is a fact, 
have planned to encircle India-whether 
you talk of Diego Garcia, whether you 
talk of Pakistan. And now tbey talk of 
a base in Sri Lanka. But let me say tbis. 
If Mr. Jayewardene thinks that with the 
suppnrt of the imperialistic forces, be can 
find a military solution to this problem, be 
is making fool of himself. He is under ao 
illusion. Not only will he no longer remain 
President, not only will these highly revi .. 
sionist. fanatic communal elements take 
charge of his Stale dir~ctly. but Lanka also 
will face a turmoil which would it never have 
dreamt of. 

The 8olution is, in fact, a negotiated 
solution within, of course, tbe unitary 
structure, within of course, the Sri Lankan 
Constitution. We are not claiming to 
advise Sri Lanka to change its poJitical 
structure. It is not so. We are saying Jet 
tbem change it to the extent they find con-
venient. But all we ~ay is: give tbis Jarge 
ethnic population an honourable homc·Jand, 
the right to rule wilhio their Hmits, within 
devolution of powers. We do not ask for 
a sovereign State. We d(l not demand that. 
No one in tbis "OU&!O f2al murmured OQ 
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that. But there is a small problem tbat 
has arisen recently. The problem is not 
new. For the last, two or three years we 
havo seen tbat the inter se quarrels among 
tbe young militant/sroups have caused 
many a law and order situation in our own 
land. But unfortunately, if I may go on 
record to say. there arc certain regional 
forces which do not want unity of these 
forces: they do not want young militants 
come and unite. They are interested in 
keepiog tbem divided because they think 
tbe Sri Lankan issue-the regional forces 
in Tamil Nadu think-is an issue within can 
be encasbed upon for pur?oses of election. 
That is why, in this House. I appeal to all 
the politieal parties to help in uniting these 
boys so that these young militants could 
live up tbelr inter se quarrels and live in 
peace and think of their borne 1and; tbeir 
problem of achieving a solution there. But, 
unfortunately, tbe instance of tbe first 
November is not the first incidents. There 
have been incidents after incidents. 
I am constrained to say that 
I have a criticism. The action 
that bas been taken now, need not have 
been taken. If really right at the outset 
when tbe first inter se quarrel took place 
between these groups, stern action was 
take~ to resolve tbe problem, if it was made 
clear to the young militants that violation 
of law and order would not be toJerated, it 
would have beeD much better. But, however, 
I would say "better late than never." I 
only want to say on the floor of this House 
that the young militants must understand 
that the people of Tamil Nadu, the people 
of this country, sympathise with their cause. 
We 8Uppclft them. We wish them the best. 
We hope tbat they wHi go back to their land 
with dignity. But if they create law and 
order situation and disturb the peace and 
tranquilitv of our nation. it is impossible 
for any Government to keep quiet-· 
especially a State Government like Tamil 
Nadu. 

Mr. Chairman. Sir, may I take this 
opportunity to appeal to not only the 
young mi1it8nt~. to not only all the political 
parties and regional forces, but also to the 
Government of Tamil Nadu that what is to 
he impressed upon is an early solution to 
this problem. I uDderstand quite well that 
tbo Governmcnt of Tamil N~du has beep 

involvod in Bndins a solution; in the nelO-
tiaHons their good offices have been of use. 
But in the situation of today, it is Dot 
sufficient to ju~t push along. Critical 
situations have arisen not only tn Sri Lanka 
but also in our country. We know. tbe 
regional forces will try to e"pluit the present 
situation. It is time that Mr. Jayewardenc 
is made to understand tbat India can DO 
longer just be a mediator, can no longer 
be just a country watching and hoping. We 
will have to take active interest to solve this 
problem. 'Active interest' does not mean 
sending our military. India bas today a 
situation in the world. in the international 
politics, where it bas the diplomatic ability, 
force aod capability to ensure tbat, to lucb 
a serious international problem, a solution 
is found. Let us not forget-even thougb 
my friend, Mr. Narayan Cboubey, ridi-
culed our South African effort-that tbe 
United States of America, one of tho 
world forces, has followed our line and 
they have imposed limited sanctions, Let 
us not forget that •.. 

AN HON. MEMBER: They were 
forced to. 

SHRI P.R. KUMARAMANGALAM : 
Yes. they were forced to. That is even a 
bigger victory that the people of that 
country did. Let us not forget that: we 
were not approaching the Administration, 
we were approaching the people. And tbo 
same could be done here. May I take this 
opportunity to request the Government, the 
External Affairs Minister, Shri Natwar 
Singh, who has the dip lornatic experience 
and abilities, that it is tiIne, that just like in 
the case of Bangaladesh we went round the 
world to develop opinion, we should go to 
the world and tell the political powers that 
are there in the world and the people of 
the world that today the problem in Sri 
Lanka is no longer aD internal problem of 
Sri Lanka, it is a problem that bas to be 
solved and tbat must be ~olved by a 
negotiated settlement. Let an the forces 
who are sneakingly giving assistance to the 
Sri Lankan Government in its bid of 
terrorism against the Tamils withdraw 
thcir support. The solution will be found. 
It is that tactic, tbe underhand support, 
tbat is really causing the problem to be 
alive. It is the hope that Mr. Jayewardollo 
llas $ot tl1.U the im~eriaU8t for~1 Will 
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ultimately back him. Let that hope be 
witbdrawn. Let Mr. Jayewardene be toJd by 
the imperialist forces: "No, our help will 
Dot be available". Let that telling come. 
The support of the people of those countries 
is very clear. They are for peace of 
mankind. 

May I just say that today a situation 
has arisen \\here the Buddhist clergy 
dominance in the polity of Sri Lanka is 
increasing day by day ? It is not a matter 
of joke to see these regional, fanatic, and 
religious forces raising their ugly head. We 
have also had a problem at borne, but we 
are seeing another problem which is religious' 
in a comp1etely differont nature. There, tbe 
religion does not speaks of war, the religion 
speaks of compassion and tbe ty.pe 
of compassion that is shown from 
the barrel of gun by the Sri Lankan army, 
and striking from helicopters, is a sbame. 
It is time that a solution is found. May I 
take t.his opportunity to appeal to my 
beloved leader, the Prime Minister, tbat 
it is time that be put his foot down and 
impressed upon Mr. Jayewardene that India 
will no longer remain just 8 mediator, India 
can be a very powerful diplomatic force. 
We can go around the world and develop 
world opinion. just like we have done in 
the case of South Africa, on Sri Lanka 
also if they continue with their ceaseless 
violence against Tamils. An echo is there 
in this House for ceasefire. No talks can be 
genuine, no negotiations can from the 
heart, no hand would be extended for a 
Rettlement if there is really no ceasefire. 
Until the forces in Sri Lanka be10nging to 
the Sri Lankan Government do not silence 
their guns, no rea) settlement is possible. 
That is the truth of the situation. 

It is immediate and necessary tbat 
Sri Lanka directs its forces, jf necessary at 
the threat of penal punishment, court 
martials, not to fire upon a single Tamil 
under any circumstances. That is the only 
way peace can he brought to that island. 
the only way a political solution can be 
found there. Unless there is peaceful 
atomsphere. there can be no political solu-
tion possible-. 

May I end by just saying that I am 
reasonably confident that my leader would 
be able to find a I'olution? But, however, 
~e requir~s t~~ $en~jne he~p and ~ssistance 

of tbe State Government. I think it is 
time for me to appeal to the State Govern-
ment that mere cat and mouse game will 
not help, genuine assistance is required. 
(Interruptions) They have to come forward 
and participate in the efforts. It is no use 
their thinking tbat their political leverage 
by encouraging any single group of political 
young militants would support the cause. 
They should support in the search for a 
solution. 

SHRI BALWANT SINOH RAMOO. 
WALIA (Sangrur) : Mr. Chairman Sir, 
the House bas just heard just valuable 
suggestions of my worthy frieds Cbaubeji 
and Kumaramngalam Saheb. 

Sir, this country fs faced with hard 
realities regarding the occurances in tbe 
neighbouring country. There, only 24% 
people of the total population are 
Tamilians-both Hindus and Muslims. 
It is also a hard reality that even the 
Sinhalese came afferwards and these 
Tamilians--both Hindus and MusJims-
were the real inhabitants of that 
island. 

Now the situat~on is that the share of 
the Tamilians in the army is 0 5% in public 
sector it is 1 %; in employment it is 3% and 
investment in the five year plans over the 
predominantly Tamil areas is only 5%. So. 
there is gross economic discrimination 
against tbe Tamilians in that country. 

Unlike India, Sri Lanka has no federal 
system. The whole of Sri Lanka is one 
country run by the Central Government, 
denying all the authority, power and riget 
to the regional aspirations. Adding to if, 
there is a genocide of TamiJians. We are 
facing a situation in which when we talk of 
the ethnic problem of Tumilians In Sri 
Lanka, we talk of state terrorism and state 
hatred towards Tamilians in that country, 
our neighbouring island. So, Sir, I fee1 
when genocide is going on and the Sri 
Lankan military is indiscriminately kiIJing 
not only the militants but also moderates 
and innocent people we should take certain 
effective steps. I do not ~ay we should 
intervene hut accordin~ to U.N. Reso1ution 
of 1948 which gives the riBht to the people 
to intervene when genocide is ~oijng on we 
s~ould t~~e effe~tive steps. The situatiol1 
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is becoming very very serious. On the 
one bad genocide is going on and on the 
other hand certain militant persons bave 
acted on the land of India. In Tamil Nadu 
one person was killed and certain persons 
were injured. Without loing into tbe 
detans as to what was done and what 
should be done I will through this House 
and through you, Sir, appeal to those 
friends who are fighting ·fot their rights in 
tbat country and who are faciag State 
terrorism and State hatred in Sri Lanka 
not to re~ort to aoy such action which is 
not in accordance with the policies and 
attitudes of the Government of India or 
peoplc of thi~ country- We completely 
believe in non-violence and peacefnl means 
to achieve our goals. 1 know that they 
are locked in a seriou'J situa'tion in that 
country but I will appeal to those friends 
not to use our land to settle their score in 
their own way. I 811;0 will urge upon the 
State Government and the Central Govern .. 
ment to handle the situation very cautiously 
and in a manner that it should not be 
counter-productive. I also appeal to tbe 
Government and Shri Natwar Singh ji who 
win be going to Bangalore to attend the 
SAARC meeting. 

Sir, we are worried and concerned by 
two ways. First we are concerned that the 
Tamilians are being killed and secondly 
we are rurther concerned that China, US~, 

Israel, South Africa, Pakistan and U,K. 
are accumulating arms and putting their feet 
and strengthening theIr interests and 
institutions in Sri Lanka. So, Sir, I wiU 
humbly request the Government of India 
to take it up seriously with Shri Jayawardene 
during his visit to attend the SAARC 
meeting at Bangalore. We should tell M T. 

Jayawardene in clear words that the reason 
of our not interfering ig not because we 
ares paralysed but because we have decided 
not to do so. We have the capacity. We 
have been the champions and we are the 
champions of keeping up the rights and 
aspirations of the people. We bav.e fouaht 
for human rights. From the angle of 
fighting for human rights and supporting 
tbe people who are facing genocide, our 
country shou1d keep up it$ old traditions 
and come to the belp of the people of 
Tamil orf,iQ w~o ~re f~ciD' a lo~ 9f 

hardsbips. I do not say tbat you should 
immediately intervene or send military. but 
we hove many more options to support 
those people. 

17.00 hr •• 

With tbese few words, I conclude. 

[TranI/at/on] 

DR. O.S. RAJHANS (Jbanjbarpur): 
Mr. Chairman, Sir. many views have been 
expressed about the Tamil problem in Sri 
Lanka and I do Dot want to repeat tbem. 
I want to draw your attention only towards 
two or three important iSlucs. We wanted to 
discuss tbe Sri Lanka problem durini the 
last session a]so but it could not be done 
because our negotiations with tbe Govern-
ment of Sri Lanka were at a very crucial 
stage. Even now tbis problem is passiol 
tbough a critical period. This prob1em bas 
two facets, Tbe first is whether tbe 
Government of Tamil Nadu should have 
harassed the Tamil militants and tbe second 
is when will tbe atrocities being perpetrated 
against Tamils in Sri Lanka be stooped. 
I do not want to go into the question 
whether tbe action taken by tbe Government 
of Tamil Nadu had tbe concurrence of tbe 
Central Government but in my opinion the 
action was right. The reason being that 
the situation had become intolerable. 
There was infigbting among tbe Tamil 
militants and killings were taking place. 
I am saying all this on the basis of my 
first hand information. The Tamil 
militant leader who is directing this 
movement from outside, is one of my 
friends and now·a-days be is fasting at 
Rajghat. I do not think it proper to name 
him beret He broke down when be told 
me that some such elements had infiltrated 
into the movement who wanted to scuttle it 
and that they were kiUiog each otber. 
One person was killed and many injured in 
the clash that took place between them in 
Madras on lst November. Tben wbat is 
wrong if some persons were disarmed and 
some were arrested in this situation. One 
more facet of tbis problem is that earlier 
Sri Lanka used to blame us for runniDI 
training camps for these militants in India 
but now tbe whole world knows the truth 
that there are no such camps in India. 
flere ~Il tlle tllinp have becn bandied hll 
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ri,bt way_ Had tbere been any training 
camp In india, in tbat event we would not 
bave arrosted them. The whole WOf Jd bas 
welcomed our stand. Thero is anotber 
aspect of this problem. Pakistan bad long 
been complaining of Indian he1p to Miss 
Benazir Bbulto but DOW tbe whole world 
knows that there is nothing like tbat. The 
press of this country bas approved tbe 
disarming of the Tamil militants but this 
step does not Jessen the gravity of the 
problem. However, we cannot overlook 
tbe atrocities being inflicted on the 
Tamils. 

Amnesty International which is an 
impartial institution has said io no uncertain 
terms that wbat is happening in Sri Lanka 
is genocide and is no way less than what 
Hitler bad done. The tale of the atrocities 
being perpetrated there has been repeated 
many a time here. The houses of the 
innocent "eople are destroyed by dropping 
bombs and innocent Tamils are made to 
dand in a line and then shot dead. This 
bas not happened in any civilised society 
and nor will it ever happen. How the 
whole world is a mute specattor to this 
atrocity? Is it not our moral duty 
to raise our voice against these atro-
cities? 

17.06 hra. 

{MR, DEPUTY SPEAKER in the Chair] 

Sir, I want to point out a very intersting 
thinl. During the last SAARC conference, 
Shri Jayawardene bad made a meaningful 
remark which tbe people have forgotten. 
He had said that the Sinhalese of Sri Lanka 
bad migrated from Bihar and Bengal. 
He wanted to drive home the point that 
the Tamils tbere are from Tamil Nadu. 
So he wanted to single out some provinces. 
It is an irony tbat the Sinhalese who came 
from Bibar are perpetrating atrocities there. 
AU this sbould not happen there. The 
Sinhalese there should be prevented from 
perpetrating atrocities. 

.. 
Now Sbri Jayewardene will attend tbe 

ensuring SAARC conference and our hopes 
are hinged on the talkA between the Prime 
Minister. Shrl Rajiv Gandbi and Sbri 
Jayewardene. The issue is somewhat 
lettiol resolved and the most important 

thing is that tbe militants have agreed to 
take part in negotiations. Tbe statement 
about Sri Lanka problem made by tbe 
HOD. Prime Minister in AustraUa was quito 
pertinent. We sball have to look into tbe 
practical aspect of tbis problem. The 
militants have made a demand that as tbe 
Tamils are in majority in the north and 
the east, this area may be granted 
independence. We do not support any 
such demand for independence but at tbe 
same time we do not approve of tbe 
killing of innocent persons. The newspapers 
as well as people say tbat the nortb aod 
tbe east are not contiguous area al there 
is a Sinbalese populated area between tbe 
two provinces. The experts on this issue 
know it very well. What I want to 
say is that tbere should be devolution of 
power. They have to remain witbin Sri 
Lanka and lhc:y should be granted 
autonomy so that they are free to cboose 
their own course of action. 10 the present 
times no race can be suppressed by the use 
of force. There ca nnot be a military 
soluation of the Sri Lanka problem. I 
have studied tbe Sri Lanka problem from 
the very start. They are blowiog bot and 
cold in the same breath. Sometimes Sbri 
Jayewardene declares that the problem bas 
been solvc:d and then under some preasure 
he declares his displeasure with the stand 
taken by the militants. It becomes the 
moral duty of India to find some practical 
so]ution of tbis problem. The most 
important' thiog is that during tbe last 
discussion on Tamil problem in tl"e House 
we had estimated tbe number of Tamil 
refugees to be 80,000 but now this number 
has increased to about 2 Jakhs. This 
number of Tamilians continues to increase. 
OUf country harself is a poor nation and 
for how Jong can we sustain such a large 
number of refugees. Some solution has 
got to be found. 

Now the problem is not so simple 8S it 
seems. The American base in Sri Lanka 
has a1most been established. Sri Lanka 
bas granted permission for the setting up or 
the Voice of America~ It will not be 
surprising if in near future some American 
base is established there. A nexus bas been 
established between Sri Lanka, America 
and pakistan. This nexus is going to 
trouble us sooner or later. Tbe problem is 
not so simple as we consider it. So, we 
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shan welcome Shri Jayewardene in our 
country but shall tell him firmly that we 
are not going to tolerate tbe continuance of 
tbe present situation. The wbole country 
supports the people of Sri Lanka and tbe 
atrocities on the Tamils will Dot be 
tolerated. 

SHRI ABDUL RASHID KABULI 
{Srioagar) : Mr. Deputy Speaker, Sir. I 
would like to say this much about the 
Tamils of Sri Lanka that this issue has for 
long been worrying us. I think tbat inside 
tbis H 'Juse as well as outside, our public, 
the intellectuaJs and politicians have evinced 
great interest in this issue. Tbis issue is so 
important that the sooner it is resolved the 
better it will be. 

The first thing is that the Tamils of 
Sri Lanka have cultural and emotional ties 
with the Indians and that cannot be 
overlooked. We have centuries old 
relations with tbem. Our cultural links 
with them have not been snapped and 
will never be served. So, the people of 
India are pained when atrocities are 
committed on tbe Tamils in Sri Lanka and 
tbey have been meted out injustice. 

I tbink the freedom-loving people 
should be ashamed of the treatment being 
meted out to the 3 million Tamils in Sri 
Lanka. I think it is the people in South 
Africa, Palestine and Tamils in Sri Lanka 
wbo are being subjected to atrocitjes and 
whose houses have been destroyed. It is 
not a small problem. It is quite a big 
problem. It is a question of the very 
survival of the Tamils. The Government 
of India should try to solve this problem 
not only though negotiations but every 
possible action should be taken to achieve tbe 
objective and to get justice for the Tamils. 
1 take this opportunity to declare in the 
House tbat our National Conference wants 
justice with the Tamils of Sri Lankai we 
have reiterated it outside tbe House also. 
I tbink the Government of Sri Lanka has 
totally failed in achieving this goal. That 
Government is bent upon inflicting cruelty 
on the Tamils, The Sri Lanka Government 
wants to liquidate tbree million Tamils 00 
the island, tbough tbey are continuously 
saying tbat they want to resolve tbis 
problem throUSb dialoluo with India. I 

think tbe Tamils have never created any 
impediment in it. They bave never 
demanded a separate State. They are an 
integral part of tbat country. We never 
want that Sri Lanka should be partitioned 
but the Tamils are being deprived of their 
rigbts and privileges. We are aware that 
in the pre .. independence days, in Sri Lanka, 
Tamil community was highJy educated and 
progressive in every respect but the 
Sinbalese were jealous of them and since 
then there have been continuous efforts to 
crush them and liquidate them. I feel that 
Tamils have been forced to take up arms 
because there was no other way to survive 
the genocide. To save ltJeir identity, their life 
and their independence they were for('cd 
into militancy. This has been thrust on 
them. 

I was invited to an International Con-
ference of Tamilians io New York. I noticed 
in tbe two day conference that they never 
spoke of disintegrating Sri Lanka. Even if 
the Sri Lank.an Government disregards 
world opinion and I ndiats intervention and 
puts an end to all negotiations, will the 
Tamiliaus there allow genocide? Even tbe 
Government of India will not like that 30 
lakb Tamilians are liquidated, tbeir properly 
razed to tbe ground and their identity 
crushed. OUf Government has raised its 
voice for the South African cause and it 
stands committed in this House that it will 
give all possible assistance to those who are 
fighting against tbe racist regime. Our 
Government is also committed to help the 
Palestinians in their war of independence 
against the Israelis. I think tbat in the 
Sri Lankan issue, our responsibility is much 
more, because after all it is the people of 
Indian origin who have settled there and 
their language, culture and outlook is tbe 
same as ours. So, when they are hurt it is 
the people of Tamil Nadu in India whose 
feelings hurt. I would like to teU tbe bon. 
Minister that the Sri Lankan problem does 
not concern Tamil Nadu alone; it is a matter 
of grave concern for the entire nation. The 
feelings of the people on this issue, irrespec-
tive of the area to which they belona. 
whether it is Andhra Pradesh, U.P.. Bihar. 
Kashmir, Punjab or Madbya Pradesh is the 
same everywhere. Therefore, we want that 
this problem should be resolved at the 
earliest. As this is a matter of human riabta 
aod independence of a community which It 
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an integral part of our country, we should 
not be cowed down by any pres~mre tactics. 
Atrocities are being committed on Sri 
Lankan Tamils, but tbey will not bave to 
bc:ar them for long as our Government fully 
agrees with tbeir views and is fighting for 
their cause at different world forums includ-
ing the Unih~d Nations. I am sorry about 
tbe acl ion taken by the Tamil Nadu 
Government in the state. The State Govern-
ment is within its right to take whatever 
action it deems fit but the impression thus 
created boosted the morale of the Sinhalese 
Governmellt. They were under the impres-
sion that military training was being 
imparted in India and now they will suppress 
and crush the Tamil militants with 
vengeance. I feel that things have to be 
dealt with great care in the south because 
they way the militant leaders were arrested 
and the way it was given wide publicity bas 
tarnished the image of India. This bas 
proved detrimental to the cause of the 
Tamils in Sri Lanka. I would ltke to submit, 
through you, Sir, that this is not only the 
cause of the Tamils but also of the whole of 
India and we should help in all possible 
ways to resolve this problem. We have 
noticed that the Sri Lankan Government 
has merely indulged in negotiations earlier 
but now they are committing atrocities and 
genocide and not milking aoy practical 
efforts to find a political solution. Tamil 
women are heing raped, their innocent 
children are being murdered. their houses 
are being burnt down and there is mass 
killing and genocide of the Tamil Com-
munity. How long will the Indian Govern-
ment and Indian people remain a mute 
spectator to this sordid affair? Hon. 
Minister, Sir, this matter will not be solved 
in this manner, You will have to find a 
way out. lest it should be written in the 
annals of history that I[)dia betrayed the 
innocent Tamils of Sri Lanka who were 
looking up to us and our progeoy may 
curse us for ever. 

Sri Lanka has been emphasizing time 
and again for a military solution to the 
problem. I would like to know what this 
miHtary solution means. Is it not a fact that 
they are insisting that the military action 
taken by them is bearing fruit? What they 
have done is de!itruclkm of property and 
genocide of the Tamils and India has done 
practically ootbioB. We have done a lot 00 

the national as well as international Jevel in 
this regard but Sri Lanka bas turned a deaf 
ear to it and its Government haa not budled 
an inch. I would like that our Government 
sbould categorically tell us as to what sbould 
be done and give us some concrete sugges-
tions. Every Indian will cooperate witb you 
whole-heartedty, but tbe Government should 
make it a point to save the life and bonour 
of Sri Lankan Tamils and restore peace and 
tranquility in the region. With tbese words, 
1 conclude. 

fEnglish] 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH) : Mr. Deputy 
Speaker, I have listened with sreat respect 
and attention to the hon. Members who 
have participated in this debate. On the 
whole, the debate has been constructive. It 
is an important, thougb delicate subject 
which is also very emotive, aod, tb\!refore. in 
my response I shall be as restrained as J 
possibJy can and before I reply to tbe points 
made by hon. Members I would, Sir, with 
your permission make a brief statement so 
as to bring the House up to date about tbe 
status of the proposals that the Sri Lankan 
Government made recently. 

It wiH be recalled that as a result of 
the efforts made by the Government the Sri 
Laukan Government came out in June 1986 
with a package af proposals which we felt 
deserve the careful consideration of the Sri 
Lanka Tamils as a basis for negotiations 
towards the political solution of tbe ethnic 
crisis in Ceylon. The proposals received from 
the Government of Sri Lanka were transmit-
ted tu the Sri Lonkan Tamil aroups at tho 
end (If June, 1986. 

On the basis of this package of pro-
posals. tbe Tamil United Liberation Front 
agreed to reopen direct discussions with t'he 
Sri Lankan authorities. The TULF and the 
SrI Lanka Government beld two rounds of 
discussions in July 1986 and August 1986 
rc~pectively. Based on these discussions the 
Sri Lankan Government seot new formula-
tions and proposals. These proposals and 
formulatioDs deal with the amendment to the 
Sri Lankan Constitution to provide for the 
crea tiOD of provincia I councils and dt' \' \11 u -
don of powers to tbem; allocation of subject" 



j1. Dis. on tite Ethnic Probiem NOVEMBER 1 i, i986 of Tamtiians ilt Sri Lanka 3sd 

(Sbrl K. Natwar SiDgh] 
between tbe provinces and the Central 
authorities and details of devolution in 
respect of law and order and land settle-
ment. 

Tbe proposals and formulations discussed 
between the Sri Lanka Government and 
tbe TULF were further discussed by the 
TULF in meetings with legal experts and 
officials of the Government of India. On tbe 
basis of these discussions the TULF Il!aders 
have revised the draft formulations and tbe 
revised package bas becn conveyed to tbe 
otber Tamil groups with a view to continuing 
tbe discussions towards finding a political 
solution. The process is continuing and 
Government is making every endeavour to 
ensure tbat the momentum of progress 
aaioed over tbe last few months is not 
dissipated. 

Government are of the view that only a 
negotiated political settlement can resolve 
the ethnic crisis in Sri Lanka in a manner 
which would ensure that the Sri Lankan 
Tamils obtain their legitimate rigbts within 
tbe framework of the unity and integrity of 
tbis neighbouring country. It is hoped that 
the process will indeed lead to a lasting 
sottlement which would restore peace and 
normalcy to Sri Lanka and thus end the 
sufferings of the Tamil people in the 
northern and eastern provinces of tbat 
country. 

The debate was launched by the hone 
Member, Sbri Bhattam Sriramamurthy and 
be, while speaking. used rather strong and 
harsh language witb regard to the prevailing 
etbnic problem in Sri Lanka. Government 
sbare his anxiety. We are also aware of the 
extraordinary callous and brutal manner in 
which the Tamils have been dealt with by 
the Government of Sri Lanka. 

PROF. MADHU DANDAVATE 
(Rajapur): If you share his views, then 
wby do you call it strong and harsh ? 

SHRI K. NATWAR SINGH: I have 
Ireat respect for Prof, Madhu Dandavate's 
capacity fOf coining memorable phrases, but 
I am afraid, I do not have that high talcnt 
for ,irrelevant dfaression. 

The hon. Member said that the militants 
bad to be 1l!ado a part)' to tbe nel0tiation8. 

They have beoD a party to tbe negotiations. 
We' are in touch witb tbem. as I said in my 
statement. 

SHRI P. KOLANDAIVELU: With all 
tbe members ? 

SHRI K. NATWAR SINGH: We are 
in touch with all the members. You o light 
to know this. (l1lterruptions) 

Here I would like to just mention tbe 
helpful role played by the Government of 
Tamil Nadu. Several hon. Members spoke 
about the detention of some of the Tamil 
militants in Madras. My colleague. the 
Minister of State for Home Affairs. was 
with me. He had to go to the Vice-
President. So, he is not here. But he has 
given me tbis information. No arrests were 
made; no cases were r<gislered. They were 
taken for questioning and then were released. 
Leaders of tbe groups have been advised to 
be available for consultations in Madras. 
However, there are some members under 
detention in connection with the Diwali 
night firing and murder. This actioD of tbe 
Tamil Nadu Government became necessary 
because of the law and order problem and 
lot of heavy arms were discovered wbilo 
tbese people were q uostioned last. 

The distinguished opener of the debate 
also said that he did not expect very mucb 
to come out of the meeting between tbe 
Prime Minister and Mr. Jayewardene 
tbat is to take place in Baogaiore on the 
15th-possibly on 16th and 17th also tbey 
could meet. I would, with all respect. say 
that neither he nor J are prophets and it 
would be wrong 00 our part to prejudge tbe 
outcome of the discussions between the 
President of Sri Lanka and tbe Prime 
Minister of India. Prime Minister of India 
is fuJly aware of the situation in Sri Lanka. 
He is kept informed Dot only day to day 
but from hour to bour. It is his hope and 
desire and his endeavour that we find a 
peaceful, lasting, political solution to this 
very intractable and complex problem which 
is of concern to us as a neighbouring 
country to Sri Lanka. He also asked what 
we bad done with regard to tbe number of 
people who were still in prison. In Sri 
Lanka, tbe numbers, according to me. tanges 
between 3.800 to .4,000 under the prevention 
of Terrorism A~t of 1979 and about ISO 
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were released in tbe autumn of 1985. We 
sball continue pressing for their release 
tbroUlh our Mission in Colombo. SOt I 
wanted to assure Shri Srirama Murty tbat 
tbe situation in Sri Lanka is very much 
before Government. Their matters could 
be raised before the Human Rights 
Commission. They have been raised. We 
bave also seen the Amnesty International's 
Report. We are aware of the help from 
outside countries that is being given to Sri 
Lanka and wo have drawn the attention to 
it. We are watching the situation very 
carefully because we do not want this area 
to become cockpit for outside agencies 
interfering in our £lreR and putting on Sri 
Lanka the kind of influence which we 
consider undesirable. 

I heard with great respect what Shri 
S.L. Yadav has said. He made a very 
helprul speech giving tbe background of tbe 
whote tragic situation that evolved itself in 
Sri L~nka in the past few years and to the 
p1ight of the Tamilians. He also pointed 
out tbat in tbe meeting that is to take place 
between the two leaders India and Sri 
Lanka, these questions would be discussed 
in depth and at length and some solution 
would be presenting itself to us. We 
sincerely hope that it will not be a too 
distant future. 

Similarly. I welcome the intervention of 
Sbri Suresh Kurup. He bas also expressed 
his views with regard to the involvement of 
certain outside powers to which I have 
already made a reference that this is very 
much under the purvi~w of the Government. 
He asked why the Government of India had 
not been more out spoken against the 
Government of United States. I precisely 
do not know Wh.Bt is meant by more out ... 
spoken, but the fact is that we have drawn 
the attention at the diplomatic level, at high 
level of the United Slates to the d.lDaers 
their involvement would entail. 

Also, Sir. very constructive contribution 
was made by Shri Sharad Dighe about the 
very delicate situation that we are faciog in 
Sri Lanka. He aJ~o referred to the divisions 
amona the militants. This is a matter 
which the militants have to work out tbem-
selves. It is very difficult for us except in 
broad lines to place before them the 
propp,a,. t~at Sri ,,"an"an OovernJ,ncnt ba~ 

to which I have referred in my statement. 
We can refer them to these and it is for 
tbem to decide. We would bope that tbey 
would be unanimous in their approach. If 
they are Dot unanimous it will only 
complicate the issue. 

1 heard naturally with special attention 
the intervention of my colleatue Sbrl 
Shahabuddin. Had be made a riabt political 
cboice he would have been sitting where I 
am. (Interruptions). He said "too many 
cooks spoil the broth". 

As a distinguished leader of the AIDMK. 
in Lok Sabba. Shri KoJandaivelu said. 
·'Ministers come and go but the poUcy 
remains." The policy of the Government 
of India witb regard to Sri Lanka. bas 
followed a consistent path and 1 might add 
for the information of the House tbrouab 
you, say at one stage ... 

SHRI SYED SHAHABUDDIN : Recipe 
remains the same but with every cook we 
aet a different taste. 

SHRI K. NATWAR SINGH: At one 
stage Shri Sbahabuddin was the .•. 
(Interruptions) 

[Trans I atlon ) 

SHRI NARAYAN CHOUBEY : Instead 
of 'Pulao' (delicacy) it will become 'Khichri' 
(mess), 

SHR( K. NATWAR SINGH: Sir, wait 
a minute 'Pula09 is going to be served. 

SHRI NARAYAN CI-IOUBEY Let 
t"e cPulao9 be cooked first. 

SHRI K. NATWAR SINOH: Yes, it 
is being cooked. 

[English] 

Shri Shahabuddin was incharse of tbe 
Sri Lanka desk in tbe Ministry of External 
Affairs when he was still with the (orei80 
service. So, he is very much familiar with 
the Sri L41okao situation and that is why be 
wa!l able to appreciate tbe dilemma of tbe 
Government of India just as I am able to 
apprc~hlte tbis dilemm_. 
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(TranI/at/on] 

SHRI NARAYAN CHOUBEY We 
have already sensed its flavour. 

[Engll,h] 

SaRI K. NATWAR SINGH: Thank 
heaven for small mercies. 

(TranI/at/on] 

PROF. MADHU DANDAVATE: It is 
no sman mercy if be picks up the scent. 

[Engli.,h] 

SHRI K. NATWAR SINGH Shri 
Sbababuddin said in a country which is 
mult.t-lingual, multi-racial, multi-reJigious, 
ODe bas to carry the people as one and you 
could not lay down hard and fast rules-
that either you accept or break. That is 
Dot possible. This is what we have been 
trying to as gentle and diplomatic and as 
often as we can convey it to the Government 
of Sri Lanka that they have to cury the 
Tamil population with them. They are 
entitled to the same rights as other people 
and di"crimination against them is totally 
unacceptable. As Shri Shahabuddin said 
in 1986-these anti diluvian ideas can only 
lead to avoidable tragedy. He also was 
good enough to mention that India's good 
offices had been useful and valuable and I 
am grateful to him. Like him we do not 
want military solution to a political solution. 

He also mentioned-call for cease fire. 
We have on a number of occasions made a 
call for cease fire-once in June 1985, and 
tben again in January J 986. But borh 
times the cease fire apptals failed because 
the monitoring agencies nf the Sri Lanka 
Government were not all that one would 
desire them to be. On that at least I would 
Dot say anything more. 

We bad interventions from Shri 
Jeevarathinam and Prof. Kurien. 

Now the Leader of the Tamilnadu Party 
in Parliament Shri KoJandaivelu, I naturally 
heard what he said, with very great respect 
because the Government of Tamilnadu has 
a special role to play and they have also to 
qe'_l wit~ )'o\~r "oJitlcal opponepts iq Y9ur 

State who naturally want to embarrass your 
Government· there. But we are not looking 
at it in a narrow manuer, we are lookina at 
it from the point of view of finding a 
solution to the problem and, as I said 
earlier, wo appreciate the role that your 
Chief Minister in spite of his ill-health has 
played in this particular matter because tbe 
great burden of 120.nOO or more refugees 
who came to India over the past two or 
three years falls on the Tamil Nadu Govern-
ment not only in term of socio-economic 
problem, but also in terms of law and 
order. 

We also bad the interventions of Mr. 
Narcsh Cbalurvedi and Mr. Narayan 
Cboubey. Here again I would like to 
assure tbe hon. Member Shri .Choubey that 
we are fully aware of the situation in and 
around Sri Lanka in the context in which 
he mentioned it. 

Tben, Mr. Kumaramangalam spoke at 
length and with some passion about the 
Sri Lanka problem. I entirely agree with 
him that it is not an internal problem and 
it has o\)t been treated as such. He also 
made some references to the President of 
Sri Lanka who if I may, is somebody 25 
years older than him, so that it would be 
desirable to make more polite references to 
a Head of the State. 

SHRf P.R. KUMARAMANGALAM : 
Advice taken. 

MR. DEPUTY SPEt\KER 
Kumaramangalam is poliCe! 

Unless 

SHRl K. NAIWAR SINGH: We also 
heard from Mr. Ramoowatia and l)r. Raj 
Hans, and finally Mr. Kaiw)i, who aJl drew 
the attention of the House to tbe serious 
situation in Sri Lanka and emphasised that 
justice and fair play should be the Jot ..,f 
the people of the Sri Lankan Tamils. This 
jCJ the view which the Government entirely 
shares and we ha ve through our HiSh 
Commission and through our Foreign Office 
here, at the Ministerial level and now Heads 
of the Government level-our Prime 
Minister met Mr. Jayawardene a number of 
times for these things. Our Prime Minister 
met the Prime Minister of Sri Lanka at 
Harare. So, this particular question is kept 
i~ (fonl or the OovernP1e~t at tbe bi,hos\ 
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level. I can only assure the House that
whatever the hon. Members have said, we
have taken note of it with all the earnestness
and seriousness that it deserves and if at any
other time when the occasion arises we would
like to bring some facts before the House,
we will do so, but at the moment I would
say that it would be desirable and advisable
and wise to await the outcome of the very
important talks that are going to take place
in Bangalore next week.

17.43 hrs.

DELHI FIRE PREVENTION AND
FIRE SAFETY BILL, 1986

[English]

MR. DEPUTY SPEAKER: We shall
now take up item No. 11 on the Agenda-
Delhi Fire Prevention and Fire Safety
Bill.

The Minister may now move the Bill for
consideration.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
CHINTAMANI PANIGRAHI) : Sir, I beg
to move:

"That the Bill to make more
effective provision for the fire prevention
and fire safety measures in certain
buildings and premises in the Union
Territory of Delhi, be taken into
consideration."

Sir, the fire in Gopala Towers,
Rajendra Place, during June, 1983, greatly
agitated the minds of the general public in
Delhi and also our hon. Members.

Sir, this tragedy highlighted the in-
adequacy of fire safety and fire prevention
arranaements in multi-storey buildings in
tbe Union Territory of Delhi.

The building bye-laws were enacted and
enforced from 23rd June 1983. Thereafter,
it became necessary to obtain a No
Objection Certificate from the Chief Fire
Officer as well as to comply with the
~pecitjc relioqllD,end\\ti<,>qs fo~ iHst(\lIin~

adequate fire safety precautions and means
of escape. No Completion Certificate for
any building could be issued without the no-
objection certificate from the Chief Fire
Officer.

SHRI PIYUS TlRAKY (Alipurduara) :
On the first day itself, you are playing with
fire I

SHRI CHINTAMANI PANIGRAHI:
Sir, regarding the completion certificate,
this was not so in respect of
building constructed before the enactment
of those building bye laws,
i.e ; before June, 1983. Therefore
the position was reviewed in regard to'
equipping high rise buildings in Delhi with
necessary fire-fighting equiprnents, It has
been found after the review that out of the
220 high rise buildings, 194 continue to be
deficient in respect of fire prevention and
safety precautions. Therefore, inspections
were carried out and major defects were
pointed out by the Chief Fire Officer to the
loeal bodies who sanction these plans. The
owners were requested by the local bodies
to remove deficiencies which were found
and pointed out after the inspections by
tbe Chief Fire Officer. But the local bodies
reported that the owners and the builders
did Dot respond to the request and had not
attended to deficiencies. All these things
were therefore taken into consideration.

It was felt that the problem cannot be
tackled unless some stringent provisions.
exist for enforcement of fire safety measures
so far as the Union Territory of Delhi is
concerned.

Therefore, Sir, it bas been found that
the existing provisions in the Delhi
Municipal Cur po ration Act, 1957 to enforce
the fire safety measures, particularly in
multi-storeyed buildings are most inade-
quate as they provide for imposition of
maximum penalty of only Rs, 500 for the
infringement of bye-laws and in case of
continuing infringement, for an additional
fine of Rs. 20 only per day. Therefore, it
was felt that this Act sbould be amended
and therefore this Bill has been brought
forward before the House.

Sir, in the Statement of Objects and
~ea~oq~ (If ~q;; Bill, wt; have Il\id down


